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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
IN

ORIGINAL APPLICATION NO. 86/2025

IN THE MATTER OF:

RAJ PRAKASH YADAV APPLICANT
Versus

MOEF&CC & ORS RESPONDENT(S)

REPLY AFFIDAVIT OF DISTRICT MAGISTRATE AGRA IN
P E T .03, D

THI ! T AL

The Respondent No. 6 herein states as under:

MOST RESPECTFULLY SHOWETH:
I, Aravind Mallappa Bangari aged about 44 years, S/o Sri.

Mallappa presently posted as District Magistrate - District Agra,
the deponent, do hereby solemnly state and affirm as under:-

1.That I am the above-mentioned authorized officer of

nswering Respondent No. 6 and is duly competent to
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file the present affidavit. That the Deponent is well
conversant with the facts and the circumstance of the

instant case and is competent to swear this affidavit.

2. That the Deponent has read and understood the contents
of the present affidavit. The averments made in the
Original Application, which are not specifically admitted
hereunder, must be considered to have been denied by

the Deponent.

3. That the contents of the present reply affidavit have been
drafted by my counsel on my instructions and the
contents of the same are true to my knowledge and

nothing material has been concealed therefrom.

4. That the Deponent is posted as District Magistrate- Agra,

since 15.09.2024 and is swearing this affidavit in his

official capacity.
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5.That this Hon’ble Tribunal vide its order dated

03.03.2025 was pleased to issue the following directions:

 WOSEEES ...2. He submits that the DSR prepared for Agra
by a private consultant cannot be sustained. The
Applicant has also challenged the advertisement
dated 05.12.2024 for grant of mining lease on the

basis of DSR in question. 3. Issue Notice to the

Respondents for filing to their reply by way of

affidavit............ -

A copy of the order dated 03.03.2025 passed by this

Hon’ble Tribunal is annexed herewith and marked as

Annexure R-1.

6. That the present reply is being filed in respectful

compliance of the order dated 03.03.2025 passed by this

Hoﬁ’ble Tribunal.

v/
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7. That at the outset it is submitted that the instant

Original Application filed by the applicant seeking
quashing of the advertisement dated 05.12.2024
granted by the deponent and grant of mining permits in
pursuance of the District Survey Report dated
26.07.2024 is predicated upon baseless, misleading and
erroneous assertions. The Original Application filed by
the Applicant is devoid of merit, not maintainable in

law, thus liable to be dismissed.

. That the OA has been filed alleging that the DSR which
has been approved is incomplete because there has
been no proper replenishment study and the DSR has
been prepared by the private consultant. The very basis
of the said averments/allegations is factually incorrect.
The SEIAA UP in the minutes of 844th meeting dated
08.10.2024 while approving the DSR for District Agra,

has laid down a condition, which is reproduced

hereunder:

“Replenishment study on the basis of which the

ineral availability is assessed should be uploaded

§
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on websites of District and Mining Department and
submitted to SEIAA along with methodology adopted
for study and details like geo-coordinates etc. of
study points.

The District shall prepare a schedule for conducting
replenishment study annually. This study should be
done by a reputed Central or State Govt. institute
and should be uploaded on the websites of District,
Geology and Mining Department and submitted to
SEIAA on its website. Quantity mined and auctioned
shall be strictly based on replenishment study.
District administration as well as Mining Department
will follow all norms and procedure to ensure no
illegal mining takes place.”

is annexed herewith and marked as Annexure R-2.

Original Application is only interpretative and not at all
factual. It is a fact that replenishment study has been
done for preparing the DSR of District Agra according to

APPENDIX X of the notifications dated 15.01.2016 and
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25.07.2018- and the Enforcement and Monitoring
Guidelines for Sand mining, 2020 (‘EMGSM-2020)
Annexure I to VIII.

10. Appendix X of the 15.01.2016 and 25.07.2018
notification emphasizes the importance of DSR. It states
that the main objectives of the District Survey Report are
to ensure:

i.  Identification of areas of aggradations or deposition

where mining can be allowed;

ii. identification of areas of erosion

iii. proximity to infrastructural structures and installations

where mining should be prohibited
iv. calculation of annual rate of replenishment and

allowing time for replenishment after mining in that

area.

The achievement of the abovementioned objectives is the
primary role that the DSR must serve, as a guiding
reference document, in the process to grant the

Environmental Clearances for minor minerals.
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11. Further, in the EMGSM-2020, point 4.1 & 4.1.1
provide for preparation of DSR. It interalia state that
the format of the DSR should be in conformity with the
format given in Annexure I to Annexure VII of the
EMGSM-2020. These annexure are:

Annexure -I: Details of Sand/M-Sand sources

Annexure-II: List of Potential Mining Leases (existing &

proposed)

Annexure-III: Cluster and Contiguous Cluster details

Annexure-IV: Transportation Routes for individual leases

and lease in Cluster

Annexure-V: Final list of Potential Mining Leases (existing

& proposed)

Annexure-VI: Final list of Cluster and Contiguous Cluster

Annexure-VII: Final Transportation Routes for individual

leases and lease in Cluster

Annexure-VIII: Identification of New Mining Lease areas in

District

Wi o
1_\2.}, Thus, DSR should essentially fulfil the 4 objectives

which have been mentioned above and at the same

g
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time should confirm, in format and content thereof, with

the tables given in Annexure-I to Annexure-VIIL

13. That it is reiterated that this set of data are
interdependent and can only be analysed and presented
in the DSR after necessarily conducting survey of the
following:

I.  Adequate mineral volume availability.

ii. Distance of the lease from different infrastructural

features.

iii. Resource estimation / replenishment potential.

The probability or possibility of cluster formation.

14. Furthermore, point 5.0 of the EMGSM-2020 provides

" for replenishment study and 5.1 and 5.2 provides for

Generic Structure of Replenishment Study and
Methodology for Replenishment Study respectively. In
5.2 it interalia states that a “simulation model is used
with basic data generated from the field in the pre-
study and post-study period (preferably pre-monsoon

and post-monsoon) to estimate the volume of

- X
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replenished material." Thus, it must be noted that pre-
monsoon and post-monsoon are the preferred study
period, which implies that they are not the mandatory

study period.

15. That the above mentioned relevant parts of
notifications and ESGSM-2020 clearly implies that each
lease being proposed for mineral extraction in the DSR
should be tested and illustrated accordingly in the DSR
to achieve the said objectives and to confirm the given

format.

16. That an unwarranted challenge to the DSR without
due diligence not only undermines the creditability of
the regulatory process but may also lead to

unnecessary litigation, causing administrative delays

and resource wastage.

17. That the applicant contention that the DSR of District

y
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environmental degradation is purely hypothetical, and

therefore untenable.

18. In this background, it is submitted that the DSR
approved by SEIAA for the District Agra which is subject
matter of the instant Original Application, aré in
conformity with the notifications dated 15.01.2016 and
25.07.2018 as well are in conformity with the EMGSM-
2020 and provide the data as required in the Annexures

to EMGSM-2020.

19. That the aforesaid DSR has been prepared after
conducting proper Replenishment Study. This kind of
exercise and details can only be done after conducting
proper resource estimation/replenishment  study.
Further, even the cluster leases and contiguous clusters

"\gan be identified only after analyzing and identifying

»\wf%ﬁ_ areas of aggradations or deposition and that of erosions

”

Q)"h"‘ich in turn necessitates proper resource

Y

- estimation/replenishment study.
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20. That the Hon'ble Supreme Court vide its judgment
dated 10.11.2021 in Pawan Kumar, modified the
procedure for preparation of DSR and directed the same

be prepared by a Sub-Divisional Committee.

21. That in compliance with the Enforcement &
Monitoring Guidelines for Sand Mining-2020, the
Sustainable Sand Mining Management Guidelines 2016,
and the notifications issued on 15.01.2016 and
25.07.2018 by MoEF& CC, as well as the order passed
by the Hon'ble Supreme Court, a Sub-Divisional
Committee (SDC) was constituted by the then District
Magistrate on 22.03.2024 for preparation of DSR. A
copy of formation of the Sub Divisional Committee is

annexed herewith and marked as Annexure R-3.

22. That the Sub-Divisional Committee includes the
following members: Additional District Magistrate

(City/In charge Officer Mining) of Agra, Sub-Divisional

Magistrate, DFO from the Forest Department, Executive

Engineer from the Irrigation Department, Regional

\ :
7 4
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Officer from the Pollution Control Department, and
Senior Mines Officer/Mines Officer/Mines Inspector from

the Mining Department, Agra.

23. That the updated DSR 2024 which was duly prepared
by the Sub Divisional Committee was forwarded on
30.07.2024 to The Member Secretary, State Expert
Appraisal Committee (Uttar Pradesh) vide letter no
655/Khanij Sahayak/2024-2025. Which was approved

by SEIAA, UP on 08.10.2024.

24. 1In year 2023 and 2024 the Replenishment Study was
conducted for active and proposed mining areas. That it
is pertinent to mention that the Sub-Divisional
Committee (SDC) members conducted on-site
inspections for each location proposed in the District
Survey Report (DSR) and subsequently submitted their

field verification report. Also Pre/post Mansoon
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25. That the committee constituted by the Government
examined the District Survey Report (DSR) for 04 mining
areas of District Agra. The report has been found to be
in accordance with the Standard Operating Procedure
(SOP) dated 02.02.2024 issued by SEAC/SEIAA, which
has been formulated under the Sustainable Sand Mining
Management Guidelines, 2016, the notifications of the
Ministry of Environment, Forest and Climate Change
dated 15.01.2016, and 25.07.2018, as well as within the
scope and ambit of Enforcement & Monitoring Guidelines
for Sand Mining, 2020. The said SOP issued by the
SEAC/SEIAA, was subsequently submitted to the
Directorate vide letter dated 07.02.2024. The
Directorate, in turn, forwarded the SOP to all District
Magistrates for necessary action vide a letter dated

12.02.2024.

26. That the agenda discussed, as per the minutes of the
aforesaid meeting dated 02.02.2024, is as follows:
a. A detailed Standard Operating Procedure (SOP) for the

preparation and modification of the DSR for Sand

VvV {




Mining, River Bed Material (RBM), and in-situ rocks
was discussed and duly formulated.

b. It was resolved that the Secretariat shall forward the
approved SOP for the preparation and modification of
the DSR for Sand Mining, RBM, and in-situ rocks to the
Directorate of Geology & Mining (DGM) to ensure its
effective implementation across the respective
districts.

c. It was further resolved that all DSRs received by
SEIAA/SEAC shall be forwarded to the DGM by the
Member Secretary/Nodal Officer, SEAC, for their

comments and suggestions.

27. That a bare perusal of the above mentioned Standard
Operating Procedure (SOP) it is imperative to note that
the Standard Operating Procedure (SOP) issued by
SEIAA does not mandate inclusion of the whole

Replenishment Study done as a part of the District

r

Survey Report (DSR).




28. In adherence to the conditions stipulated in the
Environmental Clearance (EC) granted by SEIAA, the
replenishment study for all active mining areas was
successfully conducted and completed in the years

2023 and 2024.

29. That for carrying out replenishment study of minor
minerals available in District Agra for pre- and post-
monsoon season in year 2023 and 2024 only technical
assistance was sought from Eco Consultant Services
Lucknow and the Sub Divisional Committee was part of
the process at every step and the study was done under
the ageis of the SDC. The Replenishment Study Report
has been duly verified and endorsed by all the members
of the Sub Divisional committee, a copy of which is

annexed herewith and marked as the Annexure R-4 .

30. That a comprehensive Replenishment Study for
District- Agra, for the year 2024 was conducted and
approved by the Sub-Divisional Committee and the

sport was uploaded on the NIC website

%
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(www.agra.nic.in) on 25.03.2025 The Replenishment
Study Report was submitted by the District
Administration Agra to State Environment Impact
Assessment Authority, U.P. (SEIAA) on 24.03.2025. A
copy of letter dated 24.03.2025 is annexed herewith

and marked as Annexure R-5.

31. That the District Survey Report (DSR), prepared by

the Sub-Divisional Committee (SDC), was duly
uploaded on the official portal of District Agra for a
period of 30 days to invite public objections and
suggestions. However, during the aforesaid period, no

any objections and suggestions were received.

32. That to examine the proposals received from Districts

regarding modifications or incorporations in the District
Survey Reports, an interdepartmental committee was
also constituted at the Directorate level. This committee
comprised of officials from the Revenue Department,
Environment Department, Forest Department, Irrigation

epartment, and Mining Departments of the State

o vernment. y



345

33. That it is submitted that the mining of the entire total
geological reserve available in any allotted area cannot
be permitted. In accordance with the provisions of the
Enforcement & Monitoring Guidelines for Sand Mining-
2020 and the Sustainable Sand Mining Management
Guidelines - 2016, only 60% of the total quantity of the
minor mineral can be permitted for mining.
Furthermore, it is also informed that, due to the non-
operation of mining activities till the present time, the
mineable reserve in these allotted areas has not
changed significantly. Nevertheless, the department has
ensured that the Replenishment Study is conducted by

the Sub-Divisional Committee every year.

34. That furthermore, the committee has thoroughly
evaluated the environmental and ecological impact of
mining activities within the identified areas, ensuring

compliance with sustainable mining practices and

adherence to environmental conservation norms.

4 pecial attention has been given to the replenishment
‘ _.

>
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capacity of sand mining sites, which have been
advertised, so as to maintain ecological balance and

mitigate adverse effects on the riverine ecosystem.

35. That it is imperative to note that prior to the
commencement of any mining operations, the allotment
of a lease is subject to rigorous regulatory scrutiny and
mandatory clearances, including the approval of a
Mining Plan, Environmental Impact Assessment (EIA),
Public Hearing, Environmental Clearance (EC), and

Consent to Operate (CTO).

36. That the District Survey Report (DSR) of Agra has
been duly approved, by SEIAA, UP which is in
accordance with the law. There exists no illegality or
procedural infirmity in the process. Furthermore, the
State Government is vested with the authority to
auction mining leases under Rule 23(1) of the Uttar

Pradesh Minor Mineral (Concession) Rules, 2021

(UPMMCR-2021).
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37. That the District Survey Report (DSR) 2024 for Agra
has been meticulously prepared by the competent
authority through a duly authorized committee, following
a comprehensive replenishment study, which includes
the incorporation of  precise geo-coordinates.
Consequently, the DSR of District Agra is in strict
conformity with the provisions of the Sustainable Sand
Mining Management Guidelines, 2016 (SSMMG), the
Enforcement and Monitoring Guidelines for Sand Mining,
2020 (EMGSM-2020) and the Environment (Protection)
Act, 1986, and is not violative of any of these statutory

mandates in any manner.

38. That it is pertinent to mention that the Sub-Divisional
Committee (SDC) members conducted on-site
inspections for each location proposed in the District
Survey Report (DSR) and subsequently submitted their
field verification report. The geo-coordinates of the
mining areas were meticulously verified against the

revenue records and Khasra maps, ensuring accuracy

and compliance. Accordingly, the verified geo-
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coordinates of all designated mining areas have been

duly incorporated into the DSR.

BB That the mineral development is a continuous and
dynamic process, the data collected in various stages in
different period was utilized by the Sub-Divisional
Committee (SDC) for further assessment. In addition,
comprehensive field visits of riverbeds were conducted
in 2023 and 2024, during which replenishment was
observed in certain areas. The mineral potential of

these replenished areas was duly evaluated and

\'\_70. That in compliance with the requirement for

conducting Replenishment Studies in accordance with
the Sustainable Sand Mining Management Guidelines,
2016 (SSMMG-2016) and the Enforcement and
Monitoring Guidelines for Sand Mining, 2020 (EMGSM-
2020) on an annual basis. The secretry, Mining State of
Uttar Pradesh, issued a direction to all District
Magistrate of Uttar Pradesh vide letter no. 1659/86-
2023 dated 17.05.2023 for following the details

X

\./’

. OF
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procedure for the DSR Updation/Modification and
conducting Replenishment Study of the mining areas.
Salient point as follows * (1) wwafra frenfamr® grr adeor
Rad @1 (Wa=e-1 @ 3FWR) Updation/Modification #% 24
fermm Sowvioaro &= &1 Risie fhan s |

(2 frene® gr1 Rewm dovdoaro et vd A EE @
Slovwoamro # Updation &g NABET/QCI Accredited Agencies @1
Fa9 B R (Gh—der=-2) | Y@ vd wfied freeme, $ovo
ERT RFP ¥ toi=d) T Empanelment @I Rate Discovery T @1 T 2,
SHUE Ia HT GAT W BR Fahd ® | (FeATD—3) |

(3) Rrem wdferor Ruré @ Updation &g 4 Rren @fis wrawser
= Prmaeh, 2017 @ Prm—17 (1) @ agaR SlogHotmo fAfer &
faar S |

(4) s=mwor wemell gN1 fifed wife @ DGPS Wd @Xd U
Rraeifee fuiRa far Smrm qon &3 @1 #if$e Td Route map
RIS 8V Enforcement and Monitoring Guidelines for Sand mining

2020 & Her - ¥ VI H I TR FR YA DI S |

(5) UCemIR® /URANSHI W¥dTad, & & Replenishment Study &9
NABET/QCI Accredited Agencies 3@l fa¥iT gRT Empanelled
Exploration Agencies @I Td X T TAMG GRIT | qafaRor
weedl JEIT 95 @ wat @ 3ME Wd @ &g W Enforcement and
Monitoring Guidelines for Sand mining 2020 P -5 & AR
Replenishment Study &T @1 BRI |

(6) wafa Rrenfer g ffen wdeor Ruié G Replenishment

#) aeerar ¥ e afafa @1 e fhar wRm R R, @
I9@ T @ e W’ B | TMUE WS @

- F
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IRNBTY /@ Afer) s Pl Ia wffy @ wAaeE qaed
B 1 (7) g w5 @ argaR QR aFar frar wdeor Raré qer
fa=g -6 @ TR AUR Replenishment Study Report @1 qéeTor
fvg Wo—6 @ argar wfda wffay gri far s

As per above direction for Updation/Modification in

DSR and conducting Replenishment Study of mining

areas District Administration Agra hired Eco Consultant
Service for technical assistance of SDC through work
order no. 233/Khanij Sahayak/2024-25 dated

29.05.2024. Which is a NABET/QCI Accredited

Exploration Agencies Empanelled by DGM UP, Which is

mentioned in encloser-3 of above government order
dated 17.05.2023. A copy of the office order dated
17.05.2023 is herewith being annexed as AnnexureR-

6.

41. That in District - Agra, it is strictly ensured that
leaseholders timely conduct and submit pre-monsoon
and post-monsoon replenishment study reports. These

reports form the basis for determining the operational

feasibility of the leases in the subsequent mining

g
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season. Accordingly, the status of operative/active mining

leases that have completed the replenishment process is

duly recorded and monitored.

42. That furthermore, it is noteworthy that a

Replenishment Study for all active mining areas In
District Agra was conducted and completed by the Sub-
Divisional Committee (SDC) in the year 2024. The geo-
coordinates of all active mining areas have been explicitly
recorded in the DSR. A copy of DSR is herewith being

annexed as AnnexureR-7.

43. That the department issued an E-auction cum B

tender advertisement no. 1249/Khanij sahayak(2024-25)
dated 05.12.2024(which is subject matter of challenge in
the instant OA) for three available sand mining areas and
second advertisement dated 29.01.2025 was advertised
for one area namely Swami Ahatmali which was part of
earlier advertisement but did not received any successful
bid on MSTC. After receiving successful bids on MSTC,

three bidders have been granted Letter of Intent [LOI].

% A copy of Letter of Intent issued to the three intending
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lease holders is annexed herewith and marked as

Annexure R-8.

44. That issuance of LOI is the primary stage for awarding

mining leases. The project proponent is not permitted to

commence any mining operations until an approved

mining plan and environment clearance is submitted by

him.

45. That it is most respectfully submitted that the mining
operations in respect to the three sites which is in DSR

have not been commenced till now.

46. That the deponent herein undertakes before this
Hon’ble Tribunal that the District Administration Agra
shall ensure that all necessary environment and
statutory compliances are completed before actual

commencement of mining operations by the Intending

Lease Holders.
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47. That the deponent most respectfully submits before
this Hon'ble Tribunal that he is duty bound to ensure
the compliance of the orders passed by this Hon'ble
Tribunal and the sand mining guidelines issued by the

MoEF, with respect to sand mining activities.

DEPjN/ENT

Verified at ...Asa.m...on ..Qﬁya.ll.f that the contents of the paras
1 to 47 of this affidavit are true and correct to the best of my
knowledge. No part of it is false and nothing material has been

DEPmT

VERIFICATION

concealed therefrom.

mmdm nels é centent

Selemnly o%mmed 224 Declare:

bt i

VINGDKUMAR 2) ) >~
Diett Notary, AGR#
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Item No. 04 Court No. 1
BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 86/2025
(LA. Nos. 135/2025 & 134/2025)
Applicant

Raj Prakash Yadav

Versus

MoEF&CC & Ors. Respondent(s)

Date of hearing: 03.03.2025

CORAM: HON'BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON'BLE DR. A. SENTHIL VEL, EXPERT MEMBER
HON'BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicant: Mr. Tanay, Adv. for Applicant (Through VC)
ORDER

1.  In this Original Application, the Applicant has challenged the District
Survey Report (DSR) of District Agra dated 26.07.2024. The submission of
Ld. Counsel for the Applicant is that the DSR of Agra Annexure (at page
182) has been prepared by a private consultant namely Eco Consultant
Services which is not permissible. He has submitted that in appendix X to
the Notification dated 15.01.2016 the procedure for preparation for DSR
has been prescribed and in terms thereof the survey is required to be
carried out by the DEIAA with the assistance of the Government
Department. A sub-Divisional Committee was required to visit the site
comprising of the officials of different Government Department. He submits
that the appendix X of the Notification does not provide for involvement of
any private consultant. He has also submitted that such an action runs
counter to the observation of the Hon’ble Supreme Court in para 13 of the
judgment in the case of State of Bihar v. Pawan Kumar reported in (2022)

2 SCC 348 wherein it has been observed that:-

b ﬁ\/) %



2.

355

“13. We further find that when the 2020 guidelines as well as the
notification issued by MoEF and CC of 2016 itself provide for
constitution of subdivisional committees comprising of the officers of
the State Government from various Departments for identification of
the potential sites for mining, there would be no necessity of the
DSRs being prepared through private consultants as directed
by the Tribunal in the impugned order. The subdivisional
committee consists of various officers from Revenue Department,
Irrigation Department, State Pollution Control Board, Forest
Department and Geology Mining Department of the State Government.
They are better equipped to visit the sites and prepare the draft DSR
for the concerned district. Apart from that, preparation of DSR through
private consultants would also unnecessarily burden the public
exchequer. We are therefore of the view that the direction in that
regard issued by the Tribunal requires to be modified. We are further
of the considered view that until the DSRs are finalized and granted
approval by SEAC and SEIAA, it is appropriate that certain necessary
arrangements are permitted so that the State can continue with legal
mining activities. This apart from preventing illegal mining activities,
would also ensure that the public exchequer is not deprived of its
share in legalized mining.”

He submits that the DSR prepared for Agra by a private consultant

cannot be sustained. The Applicant has also challenged the advertisement

dated 05.12.2024 for grant of mining lease on the basis of DSR in question.

3. Issue Notice to the Respondents for filing to their reply by way of
affidavit.
4. The Applicant is directed to serve the Respondents and file affidavit

of service atleast one week before the next date of hearing.

5. List on 03.07.2025.
Prakash Shrivastava, CP
Dr. A. Senthil Vel, EM
Dr. Afroz Ahmad, EM
March 03, 2025

Original Application No. 86/2025
(LA. Nos. 135/2025 & 134/2025)
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S_tate Level Environment Impact Assessment Authority, Uttar Pradesh

Directorate of Environment, U.P.

Vineet Khand- |, Gomti Nagar, Lucknow - 226 010
Phone : 91-522-2300 541, Fax :91-522-2300 543

Authority, UP (SEIAA) held on 08-10-2024

The meeting of 844" State Level Environment Impact Assessment Authority, UP
(SEIAA) was held on-line on 08.10.2024 the Directorate of Environment. The following
were present in the meeting:-

1. Smt. Mamta Sanjeev Dubey Chairman, SEIAA, U.P

2. Shri Paras Nath Member, SEIAA, U.P

3. Shri Ajay Kumar Sharma Member Secretary, SEIAA, U.P
. ort

1. District Survey Report, Kanpur Dehat.
SEIAA agreed with the recommendation of SEAC to approve the District Survey Report

(DSR) of District- Kanpur Dehat along with following conditions:-

1. Replenishment study on the basis of which the mineral availability is assessed should
be uploaded on websites of District and Mining Department Uttar Pradesh and
submitted to SEIAA along with methodology adopted for study and details like geo-
coordinates etc. of study points.

2. The District shall prepare a schedule for conducting replenishment study annually.
This study should be done by a reputed Central or State Govt. institute and should be
uploaded on the websites of district, Geology and Mining Department and submitted
to SEIAA on its website. Quantity mined and auctioned shall be strictly based on
replenishment study. District administration as well as Mining Department will follow
all norms and procedure to ensure no illegal mining takes place.

3. Mining Department shall be responsible for demarcating the leases where-ever
needed after the monsoon.

4. Details of social and environmental preservation work done like name of the villages,
health care facility, School etc. under DMF should be uploaded on district website and

submitted to SEIAA.
2. Distri Report, Fatehpur.

SEIAA agreed with the recommendation of SEAC to approve the District Survey Report

(DSR) of District- Fatehpur along with following conditions:-

1. Replenishment study on the basis of which the mineral availability is assessed should
be uploaded on websites of District and Mining Department and submitted to SEIAA
along with methodology adopted for study and details like geo-coordinates etc. of
study points.

2. The District shall prepare a schedule for conducting replenishment study annually.
This study should be done by a reputed Central or State Gowt. institute and should be
uploaded on the websites of district, Geology and Mining Department and submitted
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to SEIAA on its website. Quantity mined and auctioned shall be strictly based on
replenishment study. District administration as well as Mining Department will follow
all norms and procedure to ensure no lllegal mining takes place.

3. Mining Department shall be responsible for demarcating the leases where-ever
needed after the monsoon.

4. Details of social and environmental preservation work done like name of the villages,
health care facility, School etc. under DMF should be uploaded on district website and
submitted to SEIAA,

. District Survey Report, Mirzapur.

SEIAA noted that SEAC in its MoM has mentioned that DSR of Mirzapur was prepared
by SDC Jhansi which seems to be typographical error. SEIAA agreed with the
recommendation of SEAC to approve the District Survey Report (DSR) of District- Mirzapur
along with following conditions:-

1. Replenishment study on the basis of which the mineral availability is assessed should
be uploaded on websites of District and Mining Department and submitted to SEIAA
along with methodology adopted for study and details like geo-coordinates etc. of
study points,

2. The District shall prepare a schedule for conducting replenishment study annually.
This study should be done by a reputed Central or State Gowt. Institute and should be
uploaded on the websites of district, Geology and Mining Department and submitted
to SEIAA on its website. Quantity mined and auctioned shall be strictly based on
replenishment study. District administration as well as Mining Department will follow
all norms and procedure to ensure no lllegal mining takes place.

3. Mining Department shall be responsible for demarcating the leases where-ever
needed after the monsoon.

4. Details of social and environmental preservation work done like name of the villages,
health care facility, School etc. under DMF should be uploaded on district website and
submitted to SEIAA.

5. Cluster EIA may be conducted for EC.

. District Survey Report, Agra.

SEIAA agreed with the recommendation of SEAC to approve the District Survey Report

(DSR) of District- Agra along with following conditions:-

1. Replenishment study on the basis of which the mineral availability is assessed should
be uploaded on websites of District and Mining Department and submitted to SEIAA
along with methodology adopted for study and details like geo-coordinates etc. of
study points.

2. The District shall prepare a schedule for conducting replenishment study annually.
This study should be done by a reputed Central or State Govt. institute and should be
uploaded on the websites of district, Geology and Mining Department and submitted
to SEIAA on its website. Quantity mined and auctioned shall be strictly based on
replenishment study. District administration as well as Mining Department will follow
all norms and procedure to ensure no illegal mining takes place.

3. Mining Department shall be responsible for demarcating the leases where-ever
needed after the monsoon.
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Details of soclal and environmental preservation work done like name of the villages,
health care facility, School etc. under DMF should be uploaded on district website and
submitted to SEIAA.

All conditions and regulations related to TT2 should be followed while auctioning the

lease and carrying out mining.

S. District Survey Report, Ambedkar Nagar.

SEIAA agreed with the recommendation of SEAC to approve the District Survey Report

(DSR) of District- Ambedkar Nagar along with following conditions:-

s

Replenishment study on the basis of which the mineral availability is assessed should
be uploaded on websites of District and Mining Department and submitted to SEIAA
along with methodology adopted for study and details like geo-coordinates etc. of
study points.

The District shall prepare a schedule for conducting replenishment study annually.
This study should be done by a reputed Central or State Govt. institute and should be
uploaded on the websites of district, Geology and Mining Department and submitted
to SEIAA on its website. Quantity mined and auctioned shall be strictly based on
replenishment study. District administration as well as Mining Department will follow
all norms and procedure to ensure no illegal mining takes place.

Mining Department shall be responsible for demarcating the leases where-ever
needed after the monsoon.

Details of social and environmental preservation work done like name of the villages,
health care facility, School etc. under DMF should be uploaded on district website and
submitted to SEIAA,

6. District Survey Report, Ballia.

SEIAA agreed with the recommendation of SEAC to approve the District Survey Report

(DSR) of District- Ballla along with following conditions:-

1.

Replenishment study on the basis of which the mineral availability is assessed should
be uploaded on websites of District and Mining Department and submitted to SEIAA
along with methodology adopted for study and details like geo-coordinates etc. of
study points.

The District shall prepare a schedule for conducting replenishment study annually.
This study should be done by a reputed Central or State Govt. institute and should be
uploaded on the websites of district, Geology and Mining Department and submitted
to SEIAA on its website. Quantity mined and auctioned shall be strictly based on
replenishment study, District administration as well as Mining Department will follow
all norms and procedure to ensure no illegal mining takes place.

Mining Department shall be responsible for demarcating the leases where-ever
needed after the monsoon.

Details of soclal and environmental preservation work done like name of the villages,
health care facility, School etc. under DMF should be uploaded on district website and
submitted to SEIAA.

7. District Survey Report, Raebareli.

SEIAA agreed with the recommendation of SEAC to approve the District Survey Report

(DSR) of District- Raebareli along with following conditions:-
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. Replenishment study on the basis of which the mineral availabllity is assessed should

be uploaded on websites of District and Mining Department and submitted to SEIAA
along with methodology adopted for study and details like geo-coordinates etc. of

study points.

" The District shall prepare a schedule for conducting replenishment study annually.

This study should be done by a reputed Central of State Govt. Institute and should be
uploaded on the websites of district, Geology and Mining Department and submitted
to SEIAA on its website. Quantity mined and auctioned shall be strictly based on
replenishment study. District administration as well as Mining Department will follow
all norms and procedure to ensure no illegal mining takes place.

. Mining Department shall be responsible for demarcating the leases where-ever

needed after the monsoon.

_ Details of social and environmental preservation work done like name of the villages,

health care facility, School etc. under DMF should be uploaded on district website and
submitted to SEIAA.

Nodal Officer
SEIAA, UP

MoM prepared by Secretarnat in consultatian with
Chairman & Members on the basls of dedisions

taken by SEIAA during the meeting
(Smt. Mamta Sanjeev Dubey) (Ajay Kumar Sharma) (Paras Nath)
Chairman Member-Secretary Member

SEIAA SEIAA
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5’“\'\ v@’\ The District Administration shall utilize the District Mineral Foundation Funds as per
0-9/ notification no. 866/86-2017-132/2016 dated 15/05/2017 issued by Department of
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R District Survey Report (DSR) of District- Agra 7
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1. The District Survey Report (DSR) shall be updated once in five years as mepti?ned in
MoEF&CC, Gowvt. of India Notification No. 5.0. 141(E), dated 15/01/20186, as per laid down
procedure, under intimation to SEIAA.

_h)

DSR. ;
3. If any new lease is identified, Sub-Divisional Committee will follow the entire procedure
every time on the basis of existing DSR.
. Compliance of TTZ sectoral guidelines (Box-1) should be followed by the project
proponent.
Project proponent adhere to comply the order({s)/directions issued by Hon’ble
Court(s)/TTZ Authority/ Competent authorities from time to time.
Guidelines issued by Hon’ble Supreme Court in TTZ area will be strictly followed while
conducting Environment Impact Assessment.
7. After approval of DSR from SEIAA, the District Administration shall upload the D5R in
X public domain along with Lease Wise Digital Maps showing the status of deposits and
pillar wise coordinates of existing and proposed areas.

o

w

o

Geology and Mining, Government of U.P. or any modification in it by competent
authority.

9. DMF fund should also be utilized for the environmental protection, development and
maintenance of haulage road.

10. The lease shall periodically conduct audits of operative mine leases and take corrective
measures as per the directions of District Administration in case of adverse observations
and, a yearly report on this shall be sent to SEIAA as compliance.

11. Replenishment study on the basis of which the mineral availability is assessed should be
uploaded on websites of District and Mining Department and submitted to SEIAA along
with methodology adopted for study and details like geo-coordinates etc. of study points.

12. The District shall prepare a schedule for conducting replenishment study annually. This
study should be done by a reputed Central or State Gowt. institute and should be
uploaded on the websites of district, Geology and Mining Department and submitted to
SEIAA on its website. Quantity mined and auctioned shall be strictly based on

it was informed that there are 04 pre-existing mining lease areas are proposed in the final _




~
replenishment study. District administration as well as Mining Department will follow all

norms and procedure to ensure no lllegal mining takes place.
13. Mining Department shall be responsible for demarcating the leases where-ever needed

after the monsoon.
14, Details of social and environmental preservation work done like name of the villages,

health care facility, School etc. under DMF should be uploaded on district website and

submitted to SEIAA,
15. All conditions and regulations related to TT

lease and carrying out mining.
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"N;@‘ -_=s 21w ———=Sandard-Operaling Procedure.for.Distribulion.of.
T NN - — Minorineral-Blocks to-the-Empaneled Agency

Annexure 1: Format of DSR UpdaﬂonlModiﬂcatldn (Annexure |16 VIl of Enforcenient and Monitoring
Guidelines for Sand Mining 2020)
Details of Sand/M-Sand Sources

a) Rivers: .
| River Name/M-Sand Plan! Total Stretch of River (inKM) | Typé of River (Perennial or Non-
{ -Pererinial )
\
‘ )
b) De-Siltation Location: (Lakes/Ponds/Dams étt.)
Nameof = | Maintair/Controlled | Localion | District Tehsll Village Size (Ha)
Reservoir/Dams | by Slate
Gowt./PSU efc.
¢) Patta Lands/Khatedari Land:
Owner Sy. No. Atea(Ha) | District Tehsil Village Agricultural
Land
: '(Yes/No)_
d) M-Sand'Plants _
i : p 3a0- Quentity
Plant Name | Owner District Tehsil _ VIIIage. G.et?‘ | Tonnes/Annum
z . location
\
List of Potential Mining Leases (existihg & proposed)
) Rivers
River | Lease |Area (in | Distance Distance |Mining | Total :‘g’g:'a' Existing /
Details | Details |Ha) (in'KM) from. feases | excavalion | .o, | Proposed
from Forest within In.Torines (Sand!

PAIBRMWC/ | Area (in | 500 JAGhUM gy
KM) | meters consideﬁngﬁ'RB’M‘
(ifyes | digging | eic)
cluster | depth max
area) as.3:
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:: e _DSR.Areas/Jdentified Minor-Mineral Blocks 1o the
Gy NABL or QCI Accredited agencles
melers

 e————

b) Patta Lands/iKhatedarl Land: (existing & proposed)

. S« v s & -

Owner Sy. No Area Districl Tehsil . | Village

Total Tolal Existing

: . Reserve | Mineral |Proposed
: ! (MT) to be
mined
(MT)

¢) De-Siltation Locatlon: (Lakes/Ponds/Dams etc.) (Exlsting & propésed)

Name of | Maintain | Location | District | Tehsil Village | Slze Quantity | Existing
Reservair | /Controlled (Ha) MT/ IProposed
/Dams by State -Year
Gowt./PSU
elc.
d) M-Sand Piants :( existing & proposed)
FPlanl Owner | District | Tehsil Village | Geo- Quantity Existing/Proposed
‘| Name - location | Tonnes/Annum
!.
Cluster & Contiguous Cluster details
a) Clusters:
River Cluster Lease No Lgfat:gﬂd Village Area(in | Total Total
Name | No. 5 Sl Ha) | Bxcavation | Mineral
Patta . {Ton) Excavalion
Land) (Toil)

b) Contiguous Clusters:
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Minor-Mineral Blocks o.the.Empaneled Agency

River Conliguous | Cluster | Number '-‘glc"'on Distance | Village |Areaof | Total
Name Cluster No. | No of leases 5 Vaibed between Cluster ( | Mineral
inthe Patla cluslers Ha) Excavalion
dus‘er Lﬂnd) (Ton)
Transportation Routes for individual leases and leases in Cluster
a) Leases '
Leas | Transportall | Numb | Numb | Leng! |Type of | Recommendati | The road | Route
e No | on Route erof |erof |hof |Road |onforréad ‘vfrlll be Map &
No tlppersT tippers | Rout | (Black | (Black Topped/ | Construct | Locatio
Idayof | /dayof [ein | Topped |unpaved) ed by n
lease |allthe [KM |/ Gow/
lease’ - Unpave Lease
on 8) Owner
route
b) Cluster
Clust | Transportali | Numb | Numb | Lengt | Type of* | Recommendati | The road | Route
1 eriNo | on Route erofl |erof |hot |Road onfor will be Map &
No tippers:|‘tippers | Rout | (Black |rodd(Black Construct | Locatio
I8ay of | [dayof | ein | Topped | Toppéd ed by n
cluster |allthe |KM |7 unpaved) GovtiLeas
cluster ‘unpave & Owner
‘. son d)
route
/'-) -

\V 4
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——-Slandard Operaling Procedure (1.2) for Digtribution of
—  ———_DSR Ateas/ Identified Minor Mineral Blocks ToThe —

NABL or QCI Accredited agencles

Final List of Potential Mining Leases {(existing & proposed)

|

a) Rivers
River‘ Lease }Are Distance | Distanc | Mining | Total Mineral to be Exisling
Detail | Detail |a(in | (in KM) efrom |ledsés | excavalio mined ; IPropose
¥ s Ha) | from sl [T PO | Ll
PABRMC | Arean 500 |t | M)
/ KM) meter | (Mine
s (il depth max
yes as3m)
clusler
area)
b) Patta Lands/Khatedari Land: (existing & proposed)
Owner ' | Sy.No | Area 'Dls_lr_icl Tehsll Village | Total Total Existing
' Reserve | Mineral | /Proposed
(MT). to be
| mined
(M),
¢) De-Siltation Location: (Lakes/Ponds/Dams etc.) (Existing & proposed)
Name of | Maintain/ | Location | Distt. Tehsil | Village | Size{Ha) | Quantity Existing/
Reservoir/ | Controlled MT/Year | Proposed
Dams y by-State ;
* | Gowt./PSU
etlc.
d) M-Sand Plants :( existing & proposed)
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PREFACE

On January 15th 2016, Ministry of Environment, Forest and Climate Change,
India issued a notification and in which Para 7(iii) (a) and Annexure X purpose and
structure of District Survey Report has been discussed. District Survey report (DSR) will be

prepared in every district for each minor mineral. The District Survey Report will guide
so that present and future

Government of

systematic and scientific utilization of natural resources,
generation may be benefitted at large. The purpose of District Survey report (DSR)
“Identification of areas of aggradations or deposition where mining can be allowed; and
identification of areas of erosion and proximity to infrastructural structures and installations
where mining should be prohibited and calculation of annual rate of replenishment and
allowing time for replenishment after mining in that area”. The District Survey report (DSR)
will contain mainly data published and endorsed by various departments and websites
about Geology of the area. Mineral wealth details of rivers, Details of Lease and Mining
activity in the District along with Sand mining and revenue of minerals. This report also
contains details of Forest, Rivers, Soil, Agriculture, Road, Transportation and climate etc.
MOEF&CC further through a notification dated 25-July-2018 gave detailed guidelines
regarding preparation of DSR. Further, MoEF&CC has issued two Guidelines Sustainable
Sand Mining Management Guidelines2016 (SSMG-2016) and Enforcement & Monitoring
Guidelines for Sand Mining-2020 (EMGSM2020) and guided that EMGSM-2020 and SSMG-
2016 shall be read and implemented in sync with each other. In case, any ambiguity or
variation between the provisions of both these document arises, the provision made in

"Enforcement & Monitoring Guidelines for Sand Mining-2020 "shall prevail.

DSR has been prepared in conformity to the SOP issued by SEIAA, UP.

Disclaimer: - The data may vary due to flood, heavy rains and other natural calamities. Therefore, it

is recommended that SEIAA may take into consideration all its relevant gspé data while
scrutinizing and granting the application for EC.

@) Eco Consultant Services Lucknow

},.’M/v \/\_
aH s RS @ AR
AN IRy




383

G OF
STRICT SURVEY REPORT FOR SAND MINING OR RIVE AGRA pISTRICT

CHAPTER-1: lNTRODUCTlON

1.1.1 INTRODUCTION i
Agra District is one among 75 Districts of Uttar Pradesh State, India. Agrd District AP Sy
head quarter is Agra.

d by

h. The district is pounde
Etah, Firozabad,

f 4027 Sq-

The Agra district occuples the western most part of the Uttar Prades
the Rajasthan and Madhya Pradesh states in the west & south and by Mathura,

Mainpuri and Etawah district from north to east respectively. It encompasses an area 0

: ' " 78°
Km, and lies between latitude 26° 44'10" to 272 24'30" No th and longitu de 77° 301 5" to ]
eet Nos. 54 E, F, 1 and ] (Plate-1). The district is wel
ils viz. Kiraoli, Agra,

p-divided into 15
which is used in

51'30" East under the Survey of India toposh
connected by roads and train routes. The Agra district is divided into six tehs
Etmadpur, Khairagarh, Fatehabad and Bah. The district is further su
developmental blocks. Sand is the main mineral available in the basin of Yamuna

civil construction work. Few bricks manufacturing units are working in this area W
e district forms part of the vast Indo-

buted to sag in

e raising

hich consumes

clay as the raw material in the manufacturing of the bricks. Th
gatic tract as a whole is now attri

between the Gondwana land and th
forms slightly elevated terraces,

Gangetic alluvial tract. The origin of the Indo- Gan
the earth's crust, formed in the upper Eocene times,
Himalayan belt. The older alluvium, locally known as banger,
usually above the flood level. The newer alluvia, locally called khaddar, ar

lowland tracts. The economic minerals found in the district are kankar, reh and sand.

e contained to the

1.1.2 PURPOSE OF DSR REPORT

In pursuance to the Gazette Notification,

(MoEF& CC), the Government of India Notification No. 5.0.3611 (E) dated 25.0
se of preparation of

Ministry of Environment, Forest and Climate Change
7.2018 laid

procedure for preparation of District Survey Report for Mining. The main purpo
District Survey Report is to identify the mineral resources and developing the mining activities

along with other relevant data of the District.

1.1.3 GENERAL PROFILE OF THE DISTRICT

Agra has a rich historical background, which is amply evident from the numerous historical
monuments in and around the city. The earllest reference for Agra comes from the mythological
era, when Mahabharata refer Agra as Agravana, In the sources prior to this, Agra has been referred
as Arya Griha or the abode of the Aryans. The first person who referred Agra by its modern name

was Ptolemy. Though the heritage of Agra city is linked with the Mughal dynasty, numerous other

S R Y S P EFERREREERERE RS
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rulers also contributed to the rich past of this city. Modern Agra was founded by Sikandar Lodhi
(Lodhi dynasty; Delhi Sultanate) in the 16th century. Babar (founder of the Mughal dynasty) also
stayed for sometime in Agra and introduced the concept of square Persian-styled gardens here
Emneron built the Agra fort and Fatehpur Sikri near Agra. Fatehpur Sikri remained his capital for
around fifteen years after which the city was left isolated in mysterious circumstances. Jahangir
beautified Agra with palaces and gardens despite spending most of his time in Kashmir with which
he was passionately attached. Agra came to its own when Shahjahan ascended to the throne of
Mughal Empire. He marked the zenith of Mughal architecture, when he built the Taj in memory of
his beloved wife Mumtaz Mahal. In his later years, Shahjahan shifted his capital to the new city of
Shahjahanabad in Delhi and ruled from there. Shahjahan was dethroned in 1658 by his son,
Aurangzeb who imprisoned him in the Agra Fort. Aurangzeb shifted the capital back to Agra till his
death. After the death of Aurangzeb, Mughal Empire could not touch its peak and many regional
kingdoms emerged. The post-Mughal era of Agra saw the rule of the Jats, Marathas and finally the
British taking over the city. The Agra district is situated in western. Between 27°10' 48" N and
78°1' 12" E. Its Altitude is 169 meters above sea level. On the North it is bounded by Mathura
District, On the South it is bounded by Dhaulpur District, On the East it is bounded by Firozabad
District and On the West it is bounded by Bharatpur. Agra is situated on the bank of Yamuna River.

1.1.4 DEMOGRAPHY

The total population of the Agra district is 4420392 (As per 2011 census) out of whichabout 54% is
rural and remaining 46% is urban. The male/female ratio is 868 in the entire district. The
population density is high (10553.67 /Sq. km) in the urban and less (624.80 /Sq. km) in the rural

areas (Table-1).
Block Population
sl
No.

Total Male Female
1 Fatehpur Sikri 163448 87348 76100
2 Achhnera 179687 96039 83648
3 Akola 133509 71831 61678
4 Bichpuri 107843 57464 50379
5 Barauli Ahir 239659 128110 111549
6 Khandauli 176019 94311 81708
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el . S\ TNA 5

2o VAVIMIB3IINIINNEdTTIIIIIIY

’}ﬁ
s
&

2



385

NG OF

DISTRICT SURVEY REPORT FOR SAND MINING OR RIVERXEgAMI')‘;‘;TRICT
———]
7 Etmadpur 162495 gvaz9 | 75166 —
8 Jagner 112360 o770 | 51590 —
9 Khairagarh 157936 saigs | 72920 —
10 Saiyan 163468 ﬂuﬂ/
11 Shamsabad 204121 M_ﬂ/
12 Fatehabad 200049 107693 | 972356
13 Pinahat Ty UL A o gy
14 Bah 147452 71:4_3_2______——@—1}9’“
15 Jaitpur Kalan 121983 6451L,/—i7ﬂl“

Total Rural B ¥50107.1| B 12060500 WeN1110137

Total Urban 2024105 | 1079769 | 944426
Total District 4420392 | 2365827 | ____2_0_5}_5_6_5_J

Table.No.1: Demographic details of Agra

Actual population 4418797 Population growth 22.05%
(a) Male 2,053,844 Area Sq.Km. 4,041
(b) Female 2,053,844 Density/km2 1093

Average literacy 71.58 Total child 673,955
population (0-6 year)
(a) Male literacy 80.62 (a) Male (0-6 year) 362,234
(b) Female literacy 61.18 (b) Female (0-6 year) 311721
Literates 2,680,510 Sex ratio (per 1000) 868
(a) Male 1,614,594 Child sex ratio (0-6 861
year)
(b) Female 1,065,916 Child Proportion 15.25%

) . .
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Total Population in the District
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4500000 - —...
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3500000 +—
3000000
2500000 -
2000000 -
1500000 l
1000000 4‘
| 500000 ﬁ
Total population-4420392 Male-2365827 remle-zos4565
Physiography of the district

The area of the Agra district occupies marginal alluvial plain of Yamuna and Chambal Rivers. The
area is more or less flat and gently sloping from northwest to southeast. The altitude of the area
generally varies from 120 to 190 m AMSL. Geomorphologically the entire study area may be divided
into four unit’s viz. alluvial plains, Ravines, Structural valleys and structural hills. The Alluvial plain
covers the major part of the district and is characterized by the more or less flat topography with
the landforms like dry river beds, older meanders, meanders scars and oxbow lakes. It is a tract of
fertile land mainly constituted of clay, silt, sand, gravel and secondarily developed kankar
concretions. The second geomorphological unit is the ravinous land tract developed mainly in the
Yamuna Chambal Doab. It is characterized by the network of deep gorges and gullies developed due

to long process of land erosion due to fluvial activities and also by the unfertile soils with the

predominance of silt and clay sediments.

Climate Condition
The climate of Agra features a semi-arid climate that borders on a humid subtropical climate. Agra
has a reputation of being one of the hottest towns in India. In summers the city witnesses a sudden

surge in temperature and at times, mercury goes beyond the 46°C mark in addition to a very high

level of humidity. During summer, the daytime temperature hovers around 46-50°C. Nights are
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relatively cooler and temperature lowers to a comfortable 30°C. The minimum temperature

sometimes goes as low as 2 to 4°C but usually hovers in the range of 6-8°C.
Rainfall & Humidity

The average monsoon rainfall during June to September is 628.6 millimeters. The city features mild
winters, hot and dry summers and a monsoon season. The monsoon, though substantial in Agra, is
not quite as heavy as the monsoon in other parts of India. In summers the city witnesses a sudden
surge in temperature and at times, mercury goes beyond the 46°C mark in addition to a very high

level of humidity. During summer, the daytime temperature hovers around 46-50°C.

Topography & Terrain

The city of Agra is in Uttar Pradesh, which is a state located in the northern part of India. It is
located at a distance of about 200 kilometers from New Delhi, which is the capital city of the Indian

Republic. In geographical terms, the exact location of the city of Agra is 27.10° north and 78.05°
east.

The city of Agra is built along the banks of the Yamuna, one of the premier rivers in the nation. The
city is located at an average altitude of 171 meters or 561 feet above the sea level. The geography of
Agra is such that it is surrounded by the city of Mathura on the northern side. To the south of Agra
is Dhaulpur. Firozabad is located on the eastern side of the city of Agra. Fatehabad lies on the south-
eastern side of Agra city. To the west of Agra lies Bharatpur. The ity of Agra forms a part of the great
northern plains. On the basis of landmass, Agra is the third largest city in the state of Uttar Pradesh.

Water Course & Hydrology

The most prominent physical feature of the district is river Yamuna with its main tributaries,
Chambal and Utangan, which in turn have many other minor steams as their tributaries. The
affluents form a broken chain of pools in summer but assume considerable volume during the rainy
season, the velocity depending on the nature of the rainfall. During the monsoon the upper portions
of the courses of these streams have low and shelving sides but their banks become more abrupt as
they approach the bigger rivers. The minor channel flow from north to south in the north of the

Yamuna but to the south of the river they move from west to east.

The Yamuna chief River of in the district. The first appearance of the river is in the north of tehsil

Kiraoli where it forms the boundary of the district for some distance, separating the tehsils of Agra

Sadar and Kiraoli from the district of Mathura. Generally the bank of the river are firm, steady and
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stable and are scoured by many ravines but a strip of alluvial flood plain of varying width occurs
between the cliff and the river. The variation in the width of the main stream is from 500 feet to a
quarter of a mile and the normal velocity is nearly two miles an hour but during the rains it rises to

seven and a half miles.
Ground Water Development

River Yamuna forms the major drainage of the city and it flows from North to South-East of the city.
The overall drainage is controlled by the Yamuna River. There are about 13 unlined and 6 lined
drains flowing across the city area. These drains were formerly natural water drainage. Now they

serve as sewage disposal drains.

Groundwater occurs under unconfined to semi-confined conditions. Depth to water level varies
from 17 to 23 m bgl but in the topographic lows and in the vicinity of Agra canal and Yamuna, water
table is within depth of 10 m bgl. The water level data show a declining trend. The regional water
table data shows that the ground water movement in general is from west to east on the right bank
and east to west on the left bank. The local topography plays an important role in controlling the

ground water movement in the area.

Yamuna:

River Yamuna is the largest tributary of the river Ganga. The main stream of the river Yamuna
originates from the Yamunotri glacier near Bandar in the mussouri rang of the lower Himalayas at
an elevation of about 6320 meter above mean sea level in the district Uttarkashi (Uttranchal).
Tamuna river system covers parts of the states of Uttranchal, Uttar Pradesh (U.P), Himachal
Pradesh, Haryana, Rajasthan, Madhya Pradesh and the entire state of Delhi. The river Yamuna
traverses a distance of about 1370 km in the plain from Saharanpur district of Uttar Pradesh to the
confluence with river Ganga at Agra. The major tributaries of the river are Tons, Betwa, Chambal,
Ken and Sindh. The Yamuna, the chief river of the district, is personified in Hindu mythology as
Suryatanaya, the daughter of surya. The first appearance of the river is in the north of tehsil Kiraoli,
where it forms the boundary of the district for some distance, separating the tehsil of Agra and
Kiraoli from the district Mathura. The boundary between the northern tehsil of Firozabad and
Etmadpur and the southern tehsil of Fatehabad and Agra. In the extreme east of tehsil Fatehabad
receives the water the Utangan and continue its course along the northern boundary of tehsil Bah,

dividing it from the districts of Mainpuri and Etawah. From village Khilaoli the Yamuna finally

leaves the district and passes into the district of Etawah.
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Fauna

The natural habitat for wild life is not uniform in all parts of the district. The forest cover is less in
the Etmadpur and Agra Sadar tehsils, where as it is more in the tehsils boarding either Madhya
Pradesh or Rajasthan. The wild life of the district is more varied to the south of the Yamuna,
particularly in the neighbourhood of the ravines along this river and the Chambal and in the hill
tracts adjacent to Fatehpur Sikri and Kheragarh but birds are not found in great numbers due to the
lack of cover and the sparse vegetation. The species met with are those that prefer wide open
spaces rather than dense jungle. The most commonly seen animal is the nilgai or the blue bull
(Boselaphustragocamelus). Foxes (Vulpesbengalensis) are also found in the district but are not very
common. Small population of wolves is found in forest area. In Bah tehsil, Tigers and leopards were
seen. Hyenas, wolves, jackals and foxes are found in the ravines of the tehsil. The ravine deer and
nilgai are found in the tehsil, the former being found in both ravines and upland and the later found

in the areas adjacent to ravines. In Kiraoli tehsil nilgais are also found.
Flora

The flora of district is divided into three geographer categories viz. the ravined lands along the
Yamuna and the Chambal, the non-ravined lands including the Yamuna-Chambal doab and the
xerophytic areas of tehsil Kheragarh. In the first, xerophytic shrubs and stunted trees are also met
with, the most common species being reonj (Acacialeucophloea), cheonkar (Prosopisspicigera), hins
(Capparis horrid), pilua (Salvadoraoleoides), arusa (Adhatodavasica), khajur (Phoenix species),
hingota (Balanitesroxburghii), kari (Dichrostachyscivera), kakraunda (Carissa spicigera), chapat
(Grewiaflavescens). Kairukha (Diosphyroscardifolia), makoh (Zizyphusoenoplia), jharberi
(Zizyphusnumularia) and ber (Zizyphusxylocarpus).

The tops of the ravines are arid and barren and contain the more zerophytic species like kakril
(Capparisaphylla) whereas the nullah beds and sides carry comparatively more vegetation of a less
xerophytic character. The first six species that grow in the ravined lands are also found along the
nullah beds and milder slopes. The vegetation is denser and richer in the parts of the ravines near
the rivers but the parts further away are either barren or sparse in vegetation. In such areas useless
grasses like safedlappa (Artistdaadscensionis) are found along with patches of bhanjura
(Aphudamutica), chhotijargi (Bothriochloapertusa), Jargu (Dichnthium annulateum), mueel
(Iscilemalexumq) dab (Demostachyacipinnta), anjana (Ceuchrusciliaris) and doob. The ravine along

the left bank of the Yamuna is less barren than those in the Yamuna-Chambal doab and on the right
bank of the Chambal pilua (Salvadoraoleoldes) occurs profusely and grows to a large size. The
Yamuna-Chambal doab is almost devold of any of these forest trees and is under cultivation. Groove
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lands of mango, khini (Manilkara hexandra) and buron (Krataevareligiosa) often occur in this area.

In the dry and ravined areas of tehsil Kheragarh the same xerop
the southern part of this area being almost a desert. Forest

hytic species are two to six miles

found as in the ravined lands,

plantations of babul, sheesham (Dalberjiasissoo), ~ sirls (Albizzialabbek) and neem

(Azadirachtaindica) have been raised in blocks in all these three botanical divisions.

Land form & Seismicity

Agra falls in high risk seismic zone Il and corresponds to MSK intensity VII, making it prone to
Earthquakes. The existence of the Great Boundary Fault near Jalesar, dense urban population and
weak structures in old Agra city make it highly vulnerable to seismic hazards. Although no major
earthquake has occurred in Agra in recent years, yet tremors have been felt whenever there is an
earthquake in the NCR. The NCR has fairly high seismicity with general occurrence of earthquakes
of 5-6 magnitude, a few of magnitude 6-7 and occasional incident of 7.5-8.0 magnitude shocks.

1.1.5 GEOMORPHOLOGY OF THE DISTRICT:
The area of the district is divided into three major physiographic units viz. (i) Rocky surface in the

form of Structural Hills, narrow ridges & detached hillocks with elevation ranging from 217 to 300
meters, (i) The upland older alluvial plain of almost flat terrain topography with the elevation
ranging from 154 to 193 meters and (iii) The low land Flood Plain consisting of older Flood Plain &
Active Flood Plain.

Rocky surface in the form of Structural Hills, narrow linear ridges & detached hillocksin the south
western part are mainly exposed in the Jagner, and Fatehpur Sikri blocks. These are mainly
constituted of almost horizontally dipping hard and compact Bhander Vindhyan sandstones. The
second unit of the upland Older Alluvial plain (clayey surface, sandy surface) of almost flat terrain
topography is gently sloping from northwest to southeast and covers the major part of the district.
The third unit of low land Flood Plain consisting of older Flood Plain (Depositional Terraces,
Erosional Terraces) & Active Flood Plain (Channel /Point/Linear Bars)(Plate-3).
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Figure.no.1.1: Geomorphology map of Agra

Source: CGWB

Soil Characteristics

The soils of the area exhibits great variance mainly due to the influence of different rivers and

variation in the provenance of the sediments. On the basis of constitution, physical & chemical

properties and texture, the soils may be classified broadly into the Sandy, Coarse Loamy, Fine, Fine
Loamy and Loamy Skeletal type (Plate-4).
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Figure.no.1.2: Soil map of Agra District (Source: Bhuvan)

Soil
The soils of the study area exhibits great variance mainly due to the influence of different rivers and

variation in the provenance of the sediments. On the basis of constitution, physical & chemical

properties and texture, the soils of the district may be classified broadly into the following six
categories.
Agra-I Type Soils:

Agra-I Type soils are occurring adjacent the banks of Yamuna in the Agra, Fatehabad, Etmadpur and

Bah tehsils. It has coarse sandy texture and grey to ash grey colour.

Agra-Il Type Soils:

Agra-1l Type Soils are occurring in the undulating topographical uplands of Karaoli, Khiragarh and
Fatehabad tehsils, It is light textured brownish to yellowish coloured soil and dry in appearance.

The Jwar, Bajra and Arhar are the main crops grown in this soil type.
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Agra-1ll Type Soils:

Agra-1ll Type Soils are mainly occurring in uneven to plain regions along Khari River. This type is
loamy to clayey loam textured, grey to greyish brown coloured soil of good granular structure with
occasional occurrence of Kankar pan,

Agra-IV Type Soils:

Agra-IV Type Soils mainly occurs in the depressions, and has been insignificantly found in the area

of study. It is generally fine textured very hard & compact grey to dark grey in colour.

Agra-V Type Soils

Agra-V Type Soils has been developed in the ravinous tracts of Chambal River in Bah tehsil. It is fine
textured, black coloured soil of highly calcareous nature,
& fissures on drying.

Agra-VI Type Soll:

and generally develops numerous cracks

Soil is mainly found in the south & southwestern corner of Khairagarh in parts of Kiraoli tehsils. Its
generally occurs adjacent to rocky out crops near Fatehpur Sikri and is comprised of mainly

undecomposed rocky fragments of sandstone. This reddish brown soll is sandy in texture.

Description of Rivers

The most prominent physical feature of the district is the river Yamuna with his tributaries; the
Chambal and the Utangan, which in their turn have many other minor streams as their tributaries.
These affluent from a broken chain of pools in summer but assume considerable volume during the
rainy season, the velocity depending on the nature of the rainfall.

Yamuna:

The Yamuna, the chief river of the district, is personified in Hindu mythology as Suryatanaya, the
daughter of surya.

The first appearance of the river is in the north of tehsil Kiraoli, where it forms the boundary of the
district for some distance, separating the tehsil of Agra and Kiraoli from the district Mathura. The
boundary between the northern tehsil of Firozabad and Etmadpur and the southern tehsil of
Fatehabad and Agra. In the extreme east of tehsil Fatehabad receives the water the Utangan and
continue its course along the northern boundary of tehsil Bah, dividing it from the districts of
Mainpuri and Etawah. From village Khilaoli the Yamuna finally leaves the district and passes into
the district of Etawah.
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Tributaries of Yamuna:
Jhirna:

The first tributary of the Yamuna in the district is the Jhirna (a
Karon) which join it in the north. The stream enters the district near the village of Naharria which is

in the north of tehsil Etmadpur. Its course continues in a southerly direction till at joins the Yamuna

near Shahdara, a few miles from Agra.

Iso known as the Karwan or the

Sirsa:

Another northern tributary of the Yamuna is the Sirsa which enters the distri
leaves the district near

ct from Etah, low

south east in an ill defined course and after traversing some twelve miles,

the village of Narki whch is on the eastern border of the tehsil of Firozabad.

Sengar:
h traverses the district is the the Sengar. It is an

Another northern tributary of the Yamuna whic
leaves the district

insignificant stream which flowing parallel to the Sirsa for about seven miles,

near village Kotla and passes unto the Mainpuri district.

Utangan:
In this district the only southern affluent of the Yamuna is the Utangan or Banganga. It enters the

district at the south western corner of tehsil Kiraoli, near rhe village of Sarauli. It separates the
tehsil of Fatehabad and Bah and joins the Yamuna at the village of Rihawali, ten miles east of

Fatehabad. The main characteristic of this river is that it has a shallow bed of shingle and sand.

During the rainy season it swells to a fair size, frequently inundating the low marshy land along its

course and becoming loable to floods though it shrinks considerably during the summer. It

proceeds east between high banks of stiff soil cut up by ravines and changes its course several

times. Utangan is joined by the Parbati in the south of tehsil Kheragarh a stream of a considerable

size which flows into the district from the North West.

Chambal:
This River rises in the northern slopes of the Vindhyas. Tasord is the village in the extreme west of

tehsil Bah near which the river first touches the district along the boundary of which the river first
touches the district along the boundary of which it flows as far as the border of district Etawah. The
banks of the river are steep and h'igh but there is a flood plain below the banks in which the river

takes its course.
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CHAPTER-2 : OVERVIEW OF MINING ACTIVITY IN THE
DISTRICT

2.1.1 OVERVIEW OF MINING ACTIVITY IN THE DISTRICT

The total potential area of Yamuna River is approximately 4840 ha and area of existing/proposed
mining lease area is 76.86 ha, so the rest of the area needs to be explored. Additional area may be
further assessed on the basis of various ecological, environmental, social and political

considerations. It can be futher studied as potential area for mining & revenue generation.

The sand and gravel are one of the most important construction materials. Ensuring their
availability is vital for the development of the infrastructure in the country. There are different
sources of sand and gravel, the most important among them is the river. River Bed Sand Mining is a
common practice as habitation concentrates along the rivers and the mining locations are preferred

near the markets or along the transportation route, for reducing the transportation cost.

» There are no M-sand plants or any de-siltation locations in the district.

» The total existing mining area in Agra district is 12, out of which only 4 mining areas are
suitable for mining concession and the remaining 8 mining areas are unsuitable for concession.
Total production of last previous Years 1,17,173 cum.

Revenue of last privious year was Rs. 1, 33, 81, 71,000.

The total area on the existing mining is 76.86 ha.

No new mining proposed in the district.

vV V V V V

No any mining in cluster zone in revised DSR.
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CHAPTER-3: TH

E LIST OF MINING LEASES IN THE

DISTRICT WITH LOCATION, AREA AND PERIOD OF

VALIDITY
L1 ettt s b e Dt i | e
/Khand No. | Hectare (Ha) Validity

1 | SadarAgra | Ghatvasan 39/12 5.66 5 Year

2 | SadarAgra | Jaganpur 2/3 5.66 5 Year

3 | Sadar Agra | Sikandarpur 70/3 5.66 5 Year

Ehtmali

4 | SadarAgra |Karamna 63/2 4.40 5 Year

5 | Sadar Agra | Khaspur 42/2 Mi 6.07 5 Year

6 | SadarAgra | Budhana 39/1Mi 6.07 5 Year

7 | Aitmadpur | Narayach 211 Mi 8.09 5 Year

8 Kirawali Akbara-2 1175 Sh 8.09 5 Year

9 | Sadar Agra | Baipur Ehtmali 32 6.07 5 Year

10  Sadar Agra | Swami Ehtmali 1,2 6.07 5 Year

11 | SadarAgra | Madra 1034 Mi 5.38 & Year

12 | Etmadpur | Madanpur 2 Mi 7.28 5 Year
Note: -

As per Mining & Revenue Inspection Report In above mentioned table Sr. No. 1 to 8 i.e. 8 area
out of 12 are unsuitable for mining and above table Sr. No 9 to 12 i.e. 4 areas are suitable for
advertisement and mining concession.

© Eco Consultant Services Lucknow




B |

: 397
“
\ DISTRICT SURVEY REPORT FOR SAND MINING OR RIVER BED MINING OF
\ AGRA DISTRICT
\ CHAPTER-4 : DETAILS OF REVENUE RECEIVED IN LAST
THREE YEARS FOR THE ENTIRE MINERALS WEALTH
\ 411 l)etallltsil of revenue received in last three financial years for the entire minerals
\ wea
»
~ Sr.no Year Amount (In Rupees)
=9 1 2021-2022 Rs. 8,12,16,000
) 2 2022-2023 Rs. 56,76,91,000
: 3 2023-2024 Rs. 68,92,64,000
Total Rs.1,33,81,71,000
9
=9
g )
LAST THREE YEAR REVENUE
- ® Amount ¥ Total Amount in Rs. 133,81,71000
s Rs.
68,92,64,000
e Rs.
- 56,76,91,000
-3 |
.
- Rs.
D 8,12,16,000
=9 [y
—‘ 2021-2022 2022-2023 2023-2024
D <
i
j ®© Eco Consultant Serv :
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ETAILS OF PRODUCTION OF MINERALS IN

CHAPTER-5: D
LAST THREE YEAR

5.1.1 Last three year production detalils

MINERAL B YEAR PRODUCTION (In Cum)
ORDINARY SAND 2021-2022 48464
Cobagory| 2022-2023 10804
2023-2024 57905
Total il 117173

’ Total production (in Cum) of last three year
l
= PRODUCTION Total production 117173

i
|
; 57905 Cum
9 48464 Cum
|
10804 Cum i
2021-2022 2022-2023 2023-2024

P
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CHAPTER-6: PROCESSES OF DEPOSITION OF SEDIMENTS
IN THE RIVERS OF THE DISTRICT

6.1.1 PROCESSES OF DEPOSITION OF SEDIMENTS IN THE RIVER OF THE DISTRICT:

River sediment refers to the mixture of mineral matters which are derived from the weathering and
erosion of rocks present in the river bed. Sediments are derived by these natural processes and are
subsequently transported by water and/or by the force of gravity acting on the sediments. Sediments
become the river load and the river transports the sediments through its course. Transportation of the
sediments depends on the energy of the river. Boulders are transported by traction and are rolled
along the bed of the river. Slightly smaller particles, such as pebbles and gravel, are transported by
saltation Fine particles like clay and silt are transported in suspension. Most of the load is transported
by suspension. Solution is a special method of transportation wherein soluble rocks such as limestone
or chalk are transported in solution. Deposition occurs when forces responsible for sediment
transportation are no longer sufficient to overcome the forces of gravity and friction that created

resistance to motion. To transport the load, river needs energy while at the same time, when a river
loses energy, it is forced to deposit its load.

Much of the material is carried in suspension and loads in suspension erode the river banks by
abrasion. When rivers flow over flat land, they form large bends called meanders. As a river goes
around a bend, most of the water is pushed towards the outside causing increased erosion. The river
erodes sideways into its banks rather than downwards into its bed, a process called lateral erosion. On
the inside of the bend, in contrast, there is much less water. The river will therefore be shallow and
slow flowing. It cannot carry as much material and so sand and gravels will be deposited. This is called
a point bar or slip off slope. Process of Sediment deposition is shown in Figure no. 6.1.

6.1.2 MODE OF SEDIMENT TRANSPORT
The sediment load of a river is transported in various ways although these distinctions are to some
extent arbitrary. The loose boundary (consisting of movable material) of an alluvial channel deforms
under the action of flowing water and the deformed bed with its changing roughness (bed forms)
interacts with the flow. The resulting movement of the bed material (sediment) in the direction of flow
is called sediment transport and a critical bed shear stress (t) must be exceeded to start the
movement. Such a critical shear stress is referred to as incipient (threshold) motion condi
which the particles will be at rest and the flow is similar to that on a rigid boundary.
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6.1.3 Sediment Transport in Rivers

The loose boundary (consisting of movable material) of an alluvial channel deforms under the action of
flowing water and the deformed bed with its changing roughness (bed forms) interacts with the flow. A
dynamic equilibrium state of the boundary may be expected when a steady and uniform flow has
developed (Nalluri & Heatherstone, 2001). The resuming movement of the bed material (sediment) in
the direction of the flow is called sediment transport and a critical bed sheer stress must be exceeded
to start the particle movement. Such a critical sheer stress is referred as recipient (threshold) motion
condition, below which the pick’s will be at rest and the flow is similar to that on a rigid boundary.

6.1.4 Sediment Influx Rate

Sediment influx in ephemeral streams is generally confined to the beginning of the rainy season as
velocity of the water washes down medium to fine sand and silt depending on the velocity and
gradient of land. Cobbles, pebbles and boulders will be transported by only over short distance.
Boulders are normally 256 mm and bove are normally transported either by dragging action or by
saltation. Recharge is in two forms, one general deposition of coarse, medium and fine sand when the

velocity of the river water decreases below the carrying capacity. However, flash floods due to heavy

rains in the upper reaches often causes rapid transportation of boulder, sand etc. along with silt which
can never deposit.

6.1.5 Recharge Rate

It is dependent upon the following 4 factors:

1. Velocity of water and change in velocity

2. Size of particles

3. Temporary increase in density of carrying media due to presence of silt load

4. Artificial and natural barriers being encountered within the river course where due to sudden check
in velocity, materials are deposited.
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Figure no 6.1: Process of Sediment deposition

6.1.6 REPLENISHMENT

The process of sand replenishment is highly dependent upon the rainfall received in the catchment
e pr ol
P f rivers and their tributaries and velocity of river. It is a dynamic process. Thus it is difficult to
areas of ri - \
dict, what quantity of sand may be reclaimed/ replenished by river. Because, in case of less rain
predict, wi
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1 ter in the river, there may be less erosion and transportation may also be minimal and
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result deposition too will be less. Moreover, in case of floods, the sudden gush of water may force the
change in river course, thus old sites of sand deposition may not be relevant. Thus, the figures
Presented may just be a mere prediction, based on the production in the preceding years. More so,
Practically, it is not possible that in such a short period, single person can visit each spot within the
district and determine how much quantity of sand may be replenished every year. The data narrated in
the report, regarding annual deposition of sand and associated aggregates and minable mineral
Potential is concerned, is only an estimation based on the production ded by the district mining office.
Thus, the figures may vary from area to area and year on year basis. Therefore this document is not a
static one but have to be a dynamic one, the figures of which may vary with respect to the area under
question for which the prior environmental clearance will be sought. In order to establish a safe
extraction limit, such that the extracted sand gets replenished annually, a replenishment study is to be
carried out. For this purpose, the river bed RL at selected points in the dry portion of riverbed will be
measured during pre-monsoon period and again during post- monsoon period in order to assess the
annual quantum of sand deposition. If it is observed that, there is an average increase in riverbed RL, it
shows that it is due to deposition of sand during the monsoon flow of the river and by multiplying it
with the area of lease one can measure the quantity of sand replenished every year. Sand quarrying

from the river bed will have both positive and negative impacts.

6.1.7 Negative Impact:

It includes destruction of natural river course, sand erosion, bank erosion, bank cutting and widening
and deepening of river bed, change in hydrological status and recharging conditions and destruction to
closely linked flora, fauna and aquatic life.

6.1.8 Positive Impacts

Employment and socio-economic status of the habitats living besides the river depends on sand mining
industries. Construction of concrete infrastructure, roads and some other related activities depends on
the river bed sand. Continuous accumulation of sand utimately leads to the reduction in water carrying
capacity of the river leading excessive flood in the river. Sustainable extraction of sand from river will

lead to overcoming the problem.

Initially replenishment study requires four surveys. The first survey needs to be carried out in the

month of April for recording the level of mining lease before the monsoon. The second survey is at the
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time of closing of mines for monsoon season. This survey will provide the quantity of the material
excavated before the offset of monsoon. The third survey needs to be carried out after the monsoon to
know the quantum of material deposited/replenished in the mining lease. The fourth survey at the end
of March to know the quantity of material excavated during the financial year. For the subsequent
years, there will be a requirement of only three surveys. The results of year-wise surveys help the state
government to establish the replenishment rate of the river. Based on the replenishment rate future
auction may be planned. The replenishment period may vary on nature of the channel and season of
deposition arising due to variation in the flow. Such period and season may vary on the geographical
and precipitation characteristic of the region and requires to be defined by the local agencies
preferable with the help of the Central Water Commission and Indian Meteorological Department. The

excavation will, therefore, be limited to estimated replenishment estimated with consideration of other
regulatory provisions.

6.1.9 NEED FOR SAND REPLENISHMENT STUDY AND FACTORS TO BE CONSIDERED

Environmental status of the mined out area may be affected badly if proper care is not taken to ensure
sustainable extraction of sand from river bed. Proper study of the following factors must be taken into
consideration to reveal the actual potential of sand deposition in river course after completion of
periodical excavation annually. The main factors to be considered for the study of the replenishment

potential of particular river course are:

Formation of sand comprises of the following:

Catchment area and geographical strata

Erosion, weathering and transportation

Climatic condition, precipitation

Geomorphology, physiographic manmade structure and activity details
Catchment area

Span of river/Flood plain

Travelling distance of suspended particles
Slop/gradient/depth of water channel/meandering
Geology traversed

Climatic condition

Tributaries/ confluence

Tributaries/ confluence

Type/ stage of river and flow velocity

Flow during lean period

VVVVVVVVVVVVVYVY
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CHAPTER-7 : GENERAL PROFILE OF THE DISTRICT

7.1.1 GENERAL PROFILE OF THE DISTRICT:

Agra is the city of the inimitable Taj Mahal. The story of Agra beigns much earlier then the Taj,
However it finds mentions in the epic Mahabharata when it was called Agrabana are Paradise. Ptolemy,
the famous second century A.D. geographer, marked it on his map of the world as Agra. Tradition and
legend ascribe the present city of Raja Badal Singh (around 1475 A.D.) who's Fort, Badalgarh, and
Stood on or near the site of the present Fort. However, the 12th century A.D. Persian poet Salman, too,
Speaks of a desperate assault on the forrtress of Agra, then held by one King Jaipal, by sultan Mahmud
of Ghazni. It was Mughals who finally nurtured Agra with the finest monuments architects could
design: The Taj Mahal of Shah Jhan, Agra Fort of Akbar, Itmad-Ud-Daulah and neighbouring Sikandra

are but few of the many that spangle the city, each of which stands in mute testimony to the city’s
grandur over the ages.

7.1.2 Location & Geographical Area:

The Agra district is situated in western U.P,, between 27°10' 48" N, degree Latitude North and
78°1'12"E degree Longitute East. Its Altitude is 169 meters above sea level. On the North it is
bounded by Mathura District, On the South it is bounded by Dhaulpur District, On the East it is

bounded by Firozabad District and On the West it is bounded by Bharatpur. Agra is situated on the
bank of Yamuna River.

» Area: 4027 Sq. km.

Population: 43,80,793

Altitude: 169 metres above sea level.
Season: November-February
Clothing (summer): Cottons
Clothing (winter): Woolens

Language: Hindi, Urdu & English Local Transport: Buses, Taxis, Tempos, Auto-Rickshaws
STD Code: 0562

Vi Vi« Vo VAL VA SVASY.

7.1.3 Administrative set up:

The Agra district is divided into Six Tehsils and 15 Blocks. Total number of Nayay Panchayats in the
district is 114 while Gram Sabhas stands at 636. The total populated villages are 904. The total

@) o Consultan
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number of police stations in the district is 41 out of which 16 are in urban area and 25 are in rural
area,

There are 6 tehsils in Agra they are as under

Agra Sadar, Bah, Etmadpur, Fatehabad, Kheragarh, Kiraoli. & 15 Blocks as given below: Achnera,

Akola,Bah,Barauli Ahir, Bichpuri, Etmadpur, Fatehabad, Fatehpur Sikri, Jagner,

Jaitpur Kalan,
Khandauli, Kheragarh, Pinhat, saiyyan & Shamshabad.,

7De1tail of the district is given in Table 7.1. Location Map of the district is given in Figure

Table 7.1: Details overview of the District

__S.No Particular Year Unit Statistics 1
_— 4 Geographical features ‘
(A) Geographical Data
i) Latitude Degree/Minute 27.10° N
ii) Longitude Degree/Minute 78.05° E
iii) Geographical Area Sq/Km 4027
(B) | Administrative Units
i) Sub divisions 2011 Nos 6
ii) Tehsils 2011 Nos g
iii) Sub-Tehsil (block) 2011 | Nos 15|
iv) Patwar Circle 2011 Nos NQ
v) Nyay Panchayat 2011 Nos 114
vi)Nagar nigam 2011 Nos 1
vii) Nagar Palika 2011 Nos 5
viii) Gram Panchayats 2011 Nos 636
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Xxi) Revenue villages 2011 Nos 905
| X)Assembly Area 2011 Nos 9
2. Population
(A) | Sex-wise
i) Male 2011 Nos 2356104
ii) Female 2011 Nos 2024689
(B) | Total Population 2011 Nos 4380793
3. Agriculture
A. | Land utilization
i) Total Area 2009-10|  Hectare 398970
ii) Forest cover 2009-10 “ 35379
iii) Non Agriculture 2009-10 . 40178
Land
v) cultivable Barren 2009-10 w 2602
land
4. Forest
(i) Forest 2009-10 Ha. 35379
5. Livestock & Poultry
A. | Cattle
i) Cows 2007 Nos. 206007
ii) Buffaloes 2007 Nos. 926660
B. | Other livestock
i) Goats 320077
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i) poultry = 2007 Nos. 101548
V) Railways
__1) Length of rail line 2010-11 Kms 231
V) Roads
__(a) National Highway 2010-11 Kms 128
(b) State Highway 2010-11 Kms 148
(c) Main District 2010-11 Kms 129
Highway
(d) Other district & 2010-11 Kms 2866
. Rural
Roads
() Rural road/ 2010-11 Kms 1913
Agriculture
Marketing Board Roads
(f) Kachacha Road 2010-11 Kms NA
(VI) Communication
(a) Telephone 2010-11 114240
connection
(b) Post offices 2010-11 Nos. 353
(c) Telephone center 2010-11 Nos. 9
(d )Density of 2010-11| Nos./Lakh 2533
Telephone \
person
(e) Density of 2010-11| No.perKM. 28.37
Telephone

3
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___(f) PCO Rural 1 2010-11]  No. « 195

(g) PCOSTD 2010-11 No. 4269
(h) Mobile 2010-11)  No. NA

(VII) Public Health

(a) Allopathic Hospital

(b)Beds in Allopast‘;ﬂc 2010-11 No. 45
hospitals

(c) Ayurvedic Hospital

(d) Beds in Ayurvedic
hospitals

(¢) Unani hospitals

(f) Community health
centers

(g) Primary health
centers

(h) Dispensaries

(1) Sub Health Centers

(j) Private hospitals

(VIII) Banking commercial

(a) Commercial Bank Nos. 296
l(’brz)dk::crtasl(gakg Nos. 39
(c) Co-Operative bank Nos. 16
products

(d) PLDB Branches Nos. 9
(IX) Education

(a) Primary school Nos. 1767
(b) Middle schools Nos. 922
(c) Secondary & senior Nos. 544
secondary schools
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(d) Colleges Nos. 67

(e) Technical University | | Nos. 1

Page 38
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CHAPTER-8 : LAND UTILISATION PATTERN IN THE
DISTRICT: FOREST, AGRICULTURAL, HORTICULTURAL,
MINING, ETC

8.1.1 Land utilization pattern in the district: forest, agricultural, horticultural, mining
etc:

Geographical area as per state territory/as per village papers (Sq. Km) Agra is 4027 sq. km.
According to professional survey and also village records, the land use pattern is indicated in the
Following Table no 8.1 and Figure 8.1.

Land use/land cover (LULC) changes are main issues of universal environment change. The Satellite
remote sensing data with their monotonous nature have proved to be rather useful in mapping land
use/land cover decorations and changes with time. Quantification of such a changes is conceivable
through GIS techniques even if the subsequent spatial datasets are of dissimilar scales or resolutions.
Such studies have helped in considerate the dynamics of human happenings in space and time. Land
use refers to man's activities. LULC map of Agra district is shown in Figure No. 8.1.

8.1.2 Land utilization pattern of the district

The land use pattern (2005-06) in the state has been indicated. The tatal cultivated area of the district
is 314 lakh ha. The area sown during Rabi is more as copared to area sown in kharif. Land use pattern

in Agra district is given below in Table.

111 - GEOHYDROLOGY AND LANDUSE

yarolog
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Figure.no.9,1: LULC Map of Agra District (source: Bhuvan)
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Table no: 8.1: Land use pattern of Agra

L1

L2 Agra
Agriculture Crop land 2987.51
Current Shifting cultivation
Fallow 102.55
Plantation 11.52
ﬁaneﬁ/uﬁcﬁtﬁhlefl ‘Barren Rocky 1141
Wastelands Gullied / Ravinous Land 125.34
Rann
Salt Affected Land 9.74
Sandy Area 0.13
Scrub Land 61.66
Builtup Mining 0.37
Rural 122.21
Urban 154.16
Forest Deciduous 132.98
Evergreen/Semi evergreen
Forest Plantation 0.08
Scrub Forest 236.18
Swamp / Mangroves
Grass / Grazing Grass / Grazing 0.94
Snow and Glacier Snow and Glacier
Wet lands / Water Inland Wetland 0.23
bodies Coastal Wetland
River/Stream/Canals 61.56
Water bodies 8.45

Source: Bhuvan
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SN YR O ot s bt e o
LULC Information (2015 16) for A
. e
Total Geographical Area 4027 5q Km
183N 21N
0 ':'QM\ e 1098
' LLIEN
|
0 20 |
oy
MBLLY
LULC Cla Area Area
“ (S Km) LULC Clase (Sa Km)
Builtup, Urban 18416 Builtup,Rural mn
Builtap Mining 0y Agriculture Crop land 2987 51
Agnculture Plantation 1ns Agriculture Fallow 10255
Forest Deciduous 129 Forest Forest Plantation oo
Forest Scrub Forest 2% 18 Girass Grazing oM
Barren uncultumble’ Wastclands. on Rarren/'unculturable’ Wastelands, 1254
Saht Affected land Gullied Ravinous Land
Barren‘unculturable’ Wastelands. Barren'uncubturable’ Wastelands, o
Scrub land 6146 Sandy area
Barren‘unculturable Wastclands s Wetlands/Water Bodies, Inland 0o
Barren rocky £ Wetland
Wetlands Water Bodves, 61.86 Wetlands' Water Bodies, 245
River'Stream canals 3 ReservoirLakewPonds
T i e——— v

Source: Bhuvan
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CHAPTER-9 : PHYSIOGRAPHIY OF THE DISTRICT

9.1.1 Physiography of the district

The area of the Agra district occupies marginal alluvial plain of Yamuna and Chambal Rivers. The area
is more or less flat and gently sloping from northwest to southeast. The altitude of the area generally
varies from 120 to 190 mAMSL. Geomorphologically the entire study area may be divided into four
unit’s viz. alluvial plains, Ravines, Structural valleys and structural hills. The Alluvial plain covers the
major part of the district and is characterized by the more or less flat topography with the landforms
like dry river beds, older meanders, meanders scars and oxbow lakes. It is a tract of fertile land mainly
constituted of clay, silt, sand, gravel and secondarily developed kankar concretions. The second
geomorphological unit is the ravinous land tract developed mainly in the Yamuna Chambal Doab. It is
characterized by the network of deep gorges and gullies developed due to long process of land erosion
due to fluvial activities and also by the unfertile soils with the predominance of silt and clay sediments.
The structural valleys, the third geomorphological unit of the area, are linear to curvilinear and
northwest to southeast trending features and are exposed mainly in the Fatehpur Sikri, Achhnera an
Jagner blocks. These features have developed as a result of faulting and fracturing and filling of

weathered mantle/Alluvium at later stages

9.1.2 Topography

It is located at the northern side of the Deccan plateau and is placed 540 feet (164 meter) above sea
level. The entire district of Agra, of which the city of Agra is a part of this district, finds rivers Yamuna,
Sengar and Sirsa flowing through.

9.1.3 Climate and rainfall

The area falls under sub-humid climate and characteristics of vegetation is grassland. The Precipitation
Effectiveness value calculated by Thornswaite C.W Precipitation Effective Index Method (1958) based
on total monthly rainfall and mean monthly temperature determine the climate. The same is expressed
as:

P.E.=115 (P/T-10)10/2
Where, P.E. is monthly precipitation effectivenessP is total

monthly rainfall in inchesT is mean monthly temperature in ©

farenhight
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For calculating the yearly P.E. Index, all the twelve months P.E. value

isadded. The climate type is based on yearly P.E. Index as follows:

Humidity province Characteristic vegetation Annual P.E. value
Wet ~ Rainforest >128
Humid  Forest 64 to 127
| Sub-Humid | Grassland | 32t063
Semi-Arid Stopple 16 to 31
Arid Desert <16

For calculating the P.E value the Temperature and Rainfall data of Agra Observatory is taken into
consideration on the basis of Normal values of Rainfall and Temperature of Agra Observatory, Annual
P.E. Index is 35.91. This shows that area comes under sub-humid climate. The Climatological data of
the Agra Observatory is given in the following table -

The annual normal Rainfall (1901-1970) of the district comes to 715.84 mm. The maximum rainfall
occurs during the monsoon period i.e. June to Sept. having the normal value of 633.1 mm which is
88.44% of annual rainfall. August is the wettest month having the normal rainfall of 238.84 mm
followed by July with normal rainfall of 205.37 mm. The hottest month is June with average mean
temperature of 34.85°C followed by May with 34.50C. The coldest month is January with average mean
temperature of 14.8°C followed by December with 16.15°C. The highest % of humidity occurs in the
month of August with normal relative humidity of 78% followed by 70.5% in July. The normal annual
mean wind speed of the district is 4.9 Kmph. The highest normal wind speed is 6.9 Kmph in the
month of June followed by 5.9 Kmph in May. The Annual normal Potential Evapotranspiration of the
district is 1467.2 mm. The maximum PET occurs in the month of May and June with 208.3 mm and

204.4 mm respectively.

9.1.4 Temperature, relative humidity and wind

The average wind speed in Agra is 6.9 m/s with the maximum wind speed of around 4.9 m/s. The
average ambient temperature remains 25.3°C, varies from 5°C to 43.2°C. The highest % of humidity

occurs in the month of August with normal relative humidity of 78% followed by 70.5% in July.
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CHAPTER-10 : RAINFALL MONTH WISE s
10.1.1 Rainfall &
The Annual Normal Rainfall (1901-1970) of the district comes to 715.84 mm and the maximum rainfall
occurs during the monsoon period i.e. June to Sept. having the average value of 633.1 mm which is (¥ g
88.50% of total annual rainfall (Table-10). &
Table 10.1: Decadal and Average Annual Rainfall (mm) (Year 2013-2028) in Agra District, U.P. (oo
YEAR JAN| FEB| MAR| APR| MAY|JUN | JUL | AUG| SEP | OCT | NOV| DEC| TOTAL @
2013 105| 273| 23| 05| 32 |706 | 1631 269.1] 760 832 | 02| 50| 7110 | @
2014 40.2| 239| 166 | 20| 6.5 |123 | 73.9| 128.0] 429 4.3 0.0 | 123| 3629 ¢ |
2015 320/ 05| 71.8| 25.5| 134|272 | 57.2| 105.0/ 23.9 |14.0 00 | 29 3734 "‘
2016 03| 00| 67 | 00| 158 (357 | 349.4| 1624, 45.0 68 00| 0.0 622.1 k]
2017 124| 00| 111 | 1.6 | 20.0 (433 | 820| 709 78.1]|0.0 0.0 3.0 3224 (o]
2018 10| 13 0 52.9| 20.2 [43.7 | 360.9| 187.5| 137.7| 1.8 0.1 1.5 808.6 ¢«
AVERAGE | 16.1| 88| 18.1 | 13.8| 13.2 (388 | 181.1| 153.8 67.3 | 184 01 | 41 533.4 ¢c—
Annual Rainfall pattern o
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CHAPTER-11: GEOLOGY AND MINERAL WEALTH

11.1.1 Geology and mineral wealth

Agra district covers a part of doab of Ganga and Yamuna River and occupies central part of the Indo~-
Gangetic alluvial plain. It covers an area of 2361 sq. km. District lies between 26°53" and 27°30" north
latitude and 78°13" and 78°50" east longitudes, in Survey of India Toposheet Nos. 54E/15,16,
541/3,4,7,8,10,11,12,16 & 541/5,9,13. Agra has borders with Hathras and Etah districts to the north,
Mainpuri district to the east, Etawah district to the southeast, Agra district to the south. The area
mainly drained by the river Yamuna and its tributaries.Yamuna River flow in the south western part of

the district.

The Indo-Gangetic plains in Ganga Yamuna Doab is underlain by Quaternary sediments consisting clay,
silt, sand and sand of different grades, gravels and kankar in varying proportions. These alluvial
sediments rest over vindhyan group of formation which occures variable depths. The thickness of
these quaternary sediments over the district increases gradually towards north. The generalized
geological succession is as follows given in Table no 11.1 and geology shown in the geological map in

Figureno 11.1.

Geologically, the district is covered with a thick pile of Quaternary sediments ranging in age from
Middle to Late Pleistocene to Holocene. The Quaternary sediments are classified into the Older
Alluvium Group and the Newer Alluvium Group. The Older alluvium is also termed as Varanasi
Alluvium comprising of polycyclic sequence of silt, clay, sand and intermittent kankar horizons at
different levels. The Newer Alluvium comprises of Terrace Alluvium and Channel Alluvium. Channel
alluvium exposed along the course of Yamuna River. The Terrace Alluvium predominantly

comprises of medium to coarse, unoxidized micaceous sand and clayey silt.

Table: 11.1 Geological Succession of Agra District, U.P.

System Age Group Lithology
Recent to Upper . Fine sand, silt clay admixed
Pleistocene Younger Alluvium with sand gravel & Kankar
Quaternary Upper Pleistocene Older Alluvium Clay with kankar and sand
to Lower (Varanasi Alluvium) of different grades and
Pleistocene gravel
Unconformity
: Upper Bhander sandstone
Vindhyan del(x;ya Sty Shale and Sandstone with shale, siltstone, and
roup

shale pebble conglomerate.
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The sediments of the younger alluvium are mainly arenaceous in nature and are found in
topographical low region. These sediments are loose unconsolidated and are flood plain deposit and
are generally confined in narrow strips along the present drainage system. The younger alluvial
material along the river Yamuna comprises mainly micaceous mineral while in the north parts along
the bed of river Arind. Sirsa and Sengar it resembles mineralogical to older alluvial material as is
formed the reworking of older alluvium through fluvial action.

The sediments of older alluvium comprising clay with kankar, sand of various grades gravel occupy the
region of higher elevation. These sediments covering about 80% of the district area are argillaceous in
nature and are relatively compact. The clay predominates over sandy horizons in many parts of the
area. The calcareous concretions known as kankar are encountered in the form of kankar pans at
different depths mainly in the northern and north -western part of the district. At places they form

alternate layers with the clay or are mixed with other sediments in different proportions.

GEOLOGICAL AND MINERALS MAP OF FIROZABAD, U.P.

78°450°
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CHAPTER-12: THE REPORT ALSO CONTAINS

A. District wise detail of river or stream and other sand source

District

River or stream

Other Sand Source

Agra

Yamuna

NA

B. District wise availability of sand gravel or aggregate resource

Boulder (MT) Bajari(MT) Sand (MT)
None None 75,16,080
C. District wise details of existing mining leases of sand and aggregate
S.No District | Existing Lease Details [ , ..~ T\ = Mineral/Aggregate
Hectare | the river

1 Agra Village- Baipur Ehtmali, 6.07 | Yamuna River Sand
Tehsil-Sadar Agra,
District- Agra, Gata No.
32

2 Agra Village- Swami Ehtmali, 6.07 | Yamuna River Sand
Tehsil-Sadar Agra,
District- Agra,Gata No.
12 °

3 Agra Village- Madanpur, 7.28 | Yamuna River Sand
Tehsil-Etmadpur,
District- Agra, Gata No.
2mi

+ Agra Village- Madra, Tehsil- 538 | Yamuna River Sand
Sadar Agra, District-
Agra, Gata No. 1034mi
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CHAPTER- 13: DRAINAGE SYSTEM WITH DESCRIPTION OF

MAIN RIVER
1.1.1 DRAINAGE SYSTEM WITH DESCRIPTION OF MAIN RIVERS o
Name of River Area drained (Sq. km) Percentage Area drained in
the district
Yamuna River =~ 62.90 1.56%

DRAINAGE MAP OF AGRA DISTRICT,(U.P)
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Fig.no. 13.1 Drainage Map of Agra District
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CHAPTER- 15: MINERAL POTENTIAL

1.1.3 Mineral Potential

; Boulder (MT) Bajari(MT) ] Sand (MT) Total Mineable
‘ | mineral potential
L | = MT)
L None None ‘ 75,16,080 45,09,648

© Eco Consultant Services Lucknow
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AGRA DISTRICT

_
CHAPTER-16 : ANNUAL DEPOSITION

16.1.1 Annual Deposition

River | Portion of the | Length of area | Average width | Area Mineable Total for
or River or | recommended | of area | recommended | mineral the district
Stream | Stream for mineral | recommended | for mineral | potential
recommended | concession (in | for mineral | Concession (in metric
:':or Mineral | KM) concession (in | (in ton) (60%
oncession
meters) square meter) of total
mineral
potential)
River Northern 2.08 Km 730 m 15,18,400 45,09,648 75,16,080

o Eco Consultant Services Lucknow
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DISTRICT SURVEY REPORT FOR SAND MINING OR RIVER BED MINING OF

AGRA DISTRICT
ANNEXURE-I
Detalls of Sand /M-Sources
a) Rivers:
River Name / M-Sand Total Stretch of River (in KM) Type of River (Perennial or
Plant Non-Perennial )
Yamuna 257 Perennial

b) De- Siltation Location: (Lake/Ponds/Dams etc.)

Name of Maintain/Controlled | Location | District | Tehsil | Village | Size(Ha)
Reservoir by State Govt./PSU
/ Dams etc.

NA NA NA NA | NA | NA | NA

¢) Patta Lands/Khatedari Land:
Owner | Sy.No | Area(Ha)| District Tehsil | Village | Agriculturall
Land
(Yes/No)
NA NA NA NA NA NA NA
d) M-Sand Plants: Not applicable
Plant | Owner| District| Tehsil| Village Geo- Quantity
Name location Tonnes/Annum
./'
N/ NA NA NA NA NA NA

;
lote; For inclusion of M-Sand Plan%tw Land in DSR the plant/landowners need to submit the
request to the Mining Department with complete details. Inclusion in DSR does not give them the rig
to operate the M-Sand Plant/Sand Mining lease.

!
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DISTRICT SURVEY REPORT FOR SAND MINING OR RIVER BED MINING OF

—— AGRA DISTRICT

M-Sand Plants :( existing & proposed) Not applicable

Plant | Ownmer |District |Tehsil Village Geo-location | Quantity | Existing/
Name Tonnes Proposed

. JAnnum
NA NA NA NA NA NA NA NA

g Fias
HFRT
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DISTRICT SURVEY REPORT FOR SAND MINING OR RIVER BED MINING OF

AGRA DISTRICT

w

16.1.2 ADDITIONAL INFORMATION

16.1.3 METHOD OF MINING

Extracting gravel from an excavation site that does not penetrate the water table and is
located away from an active stream channel should cause little or no change to the natural
hydrologic processes unless the stream captures the pit during periods of flooding. The
exception is that the changes in evapotranspiration, recharge, and runoff may create minor
changes to the ground-water system, which may in turn affect stream flow.

Limiting extraction of material in floodplains to an elevation above the water table
generally disturbs more surface area than allowing extraction of material below the water
table.

In-stream extraction of gravel from below the water level of a stream generally causes
more changes to the natural hydrologic processes than limiting extraction to a reference
point above the water level.

In-stream extraction of gravel below the deepest part of the channel (the thalweg)

generally causes more changes to the natural hydrologic processes than limiting extraction

to a reference point above the thalweg.

Excavating sand and gravel from a small straight channel with a narrow floodplain

generally will have a greater impact on the natural hydrologic processes than excavations

on a braided channel with a wide floodplain.

Extracting sand and gravel from a large river or stream will generally create less impact

than extracting the same amount of material from a smaller river or stream

16.1.4 RIVERBED MATERIAL & ITS REGULATORY FRAMEWORK

As a resource, sand by definition as a loose, incoherent mass of mineral materials and is a product of

natural processes. These processes are the disintegration of rocks and corals under the influence of

weathering and abrasion. When sand is freshly formed the particles are usually angular and sharply

pointed but they gradually become smaller and more rounded as they are continuously worn down by the

wind or water (ISM Envis, Dhanbad).

Ordinary earth and sand have become very important minerals for our society due to their uses in basic

infrastructure & housing. Ordinary earth can be used for making brick, filling roads, whereas sand may be

4 |
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DISTRICT SURVEY REPORT FOR SAND MINING OR RIVER BED MINING OF

AGRA DISTRICT
e —

used as building sites, brick-making, making glass, sandpapers, reclamations etc. The role of sand is very
vital with regards to the protection of the coastal environment. It acts as a buffer against strong tidal
waves and storm surges by reducing their impacts as they reach the shoreline. Clean sand is indeed a rare
commodity on land, but common in sand dunes and beaches. The composition of sand is highly variable,
depending on the local rock sources and conditions, but the most common constituent of sand in inland
continental settings and non-tropical coastal settings is silica (silicon dioxide, or $i02), usually in the form
of quartz which because of its chemical inertness and considerable hardness, is the most common mineral
resistant to weathering and it has become a very important mineral for the infrastructural development.
Sand is a naturally occurring granular material composed of finely divided rock and mineral particles.
River sand is one of the world, s most plentiful resources (perhaps as much as 20% of the Earth,s crust is
sand) and gets replenished by geogenic factors. River sand is vital for human well-being & for sustenance
of rivers. Sand mining is a sensitive environmental issue which is taken into the consideration by Geology
& Mining Department, Government of U.P. and Ministry of Environment & Forest, Climate Change.
Government of India, Geology & Mining Department, Government of U.P. had notified in Rule No. 42 of
Uttar Pradesh Minor Mineral Concession Rules, 2021 and MoEF&CC in Standard Environmental
Condition For Sand Mining, of SSMMG, 2016 has given extraction guidelines with distance from the

mining lease area compared to minimum distance permissible from the Mining Lease Area as given in

Below.

n M @l

S. No. Feature Max. distance Reference
1 School 50 m UPMMCR,2021*
2. Hospital 50m UPMMCR,2021*
3 Road(NH) 100 m SSMMG,2016 ‘;
4. Road(SH) 50 m UPMMCR,2021* l
= MDR 50 m UPMMCR,2021* ‘|
6. Railway Station 100 m UPMMCR,2021* |
—
7 Chak Road 10 m UPMMCR,2021* 1
8. Bridge or 200 m UPMMCR,2021*
embankment
9, Water supply 200 m UPMMCR,2021*
/Irrigation scheme
* Rule No. 42
frrbed]
LAGRGEIE L
ATIXI
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DISTRICT SURVEY REPORT FOR SAND MINING OR RIVER BED MINING OF

. AGRA DISTRICT

16.1.5 Details Google Maps of the mine Lease in the District
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DISTRICT SURVEY REPORT FOR SAND MINING OR RIVER BED MINING OF
AGRA DISTRICT

¢
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Location Name: Swami Ehtmali
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BED MINING OF
AGRA DISTRICT

DISTRICT SURVEY REPORT FOR SAND MINING ORRIVER

Location Name: Madanpur
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DISTRICT SURVEY REPORT FOR SAND MINING OR RIVER BED MINING OF

AGRA DISTRICT

Location Name: Madra
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DISTRICT SURVEY REPORT FOR SAND MINING OR RIVER BED MINING OF

AGRA DISTRICT
'\ \ ‘ "% J 7\7) 3\ " GataNo-32
: 2 O - = \‘ \7\ I,,/ @ VI.II:g:;hlpur Ehtmali
PN g Tehsil-Sadar Agra

m‘."l

......

"‘Crfﬂ
‘

6155’

QHans Mahal
' mlns)

-&Q

River-Yamuna
District- Agra,U.P.

’ Area-6.07 ‘

WME!S
OTE1S 03 045 086
[ = = o)

Toposheet mapof the Baipur Ehtmali sand mine
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DISTRICT SURVEY REPORT FOR SAND MINING OR RIVER BED MINING OF
AGRA DISTRICT

TWwE

V’ OB, GataNo-1,2 ‘
q o,d 0‘ Village-Swami Ehtmali |
D Tehsil-Sadar Agra
N 22 River-Yamuna ‘
District- Agra,U.P.
[ Area- 667

3r BN

i Bainpur
0

hiaal ) o)

T
NN

-

Toposheet No-S4E15

Toposheet Map of the Swami Ehtmali Sand mine
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DISTRICT SURVEY REPORT FOR SAND MINING OR RIVER BED MINING OF
- AGRA DISTRICT

GataNo-2Mi
Village-Madanpur
Tehsll-Etmadpur
River-Yamuna
District- Agra,U.P.

Areu-7.28

ﬂ'l!ﬂ

misrn

Toposheet No-5413,5414,54E 1SS4E16

00102 04 06 08
O —

Toposheet Map of the Madanpur Sand mine
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GataNo-1034Mi
Village-Madra
Tehsil-Sadar Agra
River-Yamuna
District- Agra,U.P.

—

[ Area-5.38

—
00102 04 08 Ofm'*‘
Toposheet Map of the Madra Sand mine
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Figure.no.16.2 Site Visit Photographs

e S -
Agra, Uttar Pradesh, India

10 Degree College, Foundry Nagar, Agra, Untar Prace s
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